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Income Tax Appellate Tribunal
3" and 4 Floor, Pratishtha Bhavan,
Old CGO Building, Maharshi Karve Marg,
New Marine Lines, Churchgate,
Mumbai — 400020.

Date: - 28" August, 2026
NOTICE
Meeting Number and Password of the Court Rooms of ITAT, Mumbai Benches

for joining through Video Conferencmg from 31.08.2026 to 25 09.2026 - Reg.

Court Room Nos. N:f:::;g":’“;: )t:;e " ~ Password
Court Room No. 01 2642 932 2888 2026
Court Room No. 02 ' 2644 245 5965 2026
Court Room No. 03 2644 243 6081 2026
Court Room No. 04 ' 2640 158 5700 2026
Court Room No. 05 2642 744 2086 2026
Court Room No. 06 2641634 3484 2026
Court Room No. 07 _ 2644 438 7497 ‘ 2026
Court Room No. 08 : 2640 856 6133 2026
Court Room No. 09 2643 506 8825 2026
Court Room No. 11 2644 853 2025 2026

. The Counsels can join the Hybrid Court Room through the above-mentioned Video

Conferencing Meeting Number and Password.
Meeting will be open at - least 15 minutes before the commencement of the Bench

~ proceedings. v
. The Meeting will remain active when the bench is sitting during Court hours of the

Tribunal.

. The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT

website to ascertain the Court Room in which cases of particular Bench/ Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Meeting Number and Password.

. The Counsels /DR appearing before the Hon'ble Court through Video Conferencing

mode shall follow the dress code, courtesies and protocols that are followed in

~ physical hearing, as far as possible. 4
. The Counsels/DR shall make sure that their Internet Connection, Microphone and

Video Cameras are working.

Recording of the proceedings in Hybrid/Virtual Hearlng is strictly prohibited.

Paper Books, Synopsis, written submissions etc. should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counse|/DR is appearing though Vlrtual
Mode

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL

3rd & 4tt Floor, Prathishtha Bhavan,
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Mumba1 -400 020
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INCOME TAX APPELLATE TREIBUNAL, MUMBAI BENCHES

. ' : -
' CAUSE LIST OF A BENCH FOR 07-SEPTEMBER-2026 {MONDAY)

BEFORE H_ONk'BLE OM PRAKASH
AND HON'BLE ANIKESH BANE

KANT, ACCOUNTANT MEMBER

RIEE, JUDICIAL MEMBER

IN COURT ROOM 8

ITA 7081/MUM/2026

AT 10:30 AmM
Srl‘ Appeai‘Number. : Assmt. Year : _ A v Assessee N‘amé Remarks “
1 | ITA 4884/MUM/2026 2014-15 _[A]’.SMT. ANUPAMA BHUPENDRA SHAH (B-FILE(S.G )
2 ITA 4885/MUM/2026 2015-16 [A] SMT. ANUPAMA BHUPENDRA SHAH (E-FILE ( $. G .))
3 | ITA6177/MUM/2025 | 2011-12  |[A] ASHWIN MANGALDAS PANDYA ' |
4 | ITA 6178/MUM/2025 | 2012-13 "[A_] ASHWIN MANGALDAS PANDYA ‘ :
5 | ITA 6179/MUM/.2025 20.1 1-12 [A] ASHWIN MANGALDAS PANDYA i
» 6 ITA 7111/MUM/2025 1 2017-18 | [A] SHRI ALOK AGARWAL 1
- ITA 1458/MUM/2026 2017-18 [A] ANVI METCORP PRIVATE LIMITED. (E-FILE)
8 ITA 4076/MUM/2026 2020-21 [A] ANVI METCORP PRIVATE LI_MITED (E-'FILE)
9 ‘ ITA 4077/MUM/2026 2021-22 [A] ANVI METCORP PRIVATE LIMITED (E-FILE)
10 | ITA4078/MUM/2026 |~ 202223 |[A] ANVI METCORP PRIVATE LIMITED (E-FILE)
11 | ITA 3087/MUM/2026 2019-20 [A] ANURAG JANU (E-FILE)_
12 | ITA 3735/MUM/2026 2016-17 | [A] ASHOK MADANLALJI JAIN (E-FILE)
13 | ITA 5886/MUM/2d26 2013-14 [A] ASTERIX MANAGEMENT AND FINANCIAL CONSULTANTS PRIVATE LIMITED
14 | ITA 5888/MUM/2026 '2026-27 [A] ANTONIO DE SOUZA HIGH SCHOOL
15 ITA 5889/MUM/2026 2026-27 .[A] ANTONIO DE SOUZA HIGH| SCHOOL
16 | ITA 5899/MUM/2026 2014—15 [A] AROHI VIPUL SHAH
17 | ITA 5925/MUM/2026 2013-14‘ [A] ADITI ESSENTIALS {E-FILE
18 | ITA 5933/MUM/2026 2024-25 [A] ARUNABEN HIRALAL DESA] (E-FILE)
19 | ITA 5952/MUM/2026 2010 [D] LUPIN INVESTMENTS PVT. |LTD. (i-FILE)
20 | CO 248/MUM/2026 2010 [A] LUPIN INVESTMENTS PVT ko | ;
21 | ITA5954/MUM/2026 | 2017-18 |[A] AFCONS DEVELOPERS PRI\l(ATE LIMITED (E-FILE)
22 | ITA 5481/MUM/2026 2012-13 [A] ASHAPURI JAIN ‘LAND DEVE;SLOPERS PRIVATE LIMITED
23 | ITA 5482/MUM/ 2026" 2013-14 [A] ASHAPURI JAIN LAND DEVéLOPERS PRIVATE LIMITED :
24 | ITA 5867/MUM/2026 2011-12 [Al ALOK RETAIL INDIA LIMITED (E-FILE)-
25 | ITA 5958/MUM/2026 2018-19 [A] ADESH AGRICULTURE LLP (;E-FILE) '
26 | ITA 5959/MUM/2026 : é019-20 [A] ADESH jAGRICUL'I"URE‘LLP E-FILE)
27 | ITA 5960/MUM/2026 2020-21- | {A] ADESH AGRICULTURE LLP (F-FILE)
28 | ITA 5961/MUM/2026 2021-22” | A] ADES‘H AGRICULTURE LLP (E-FILE)
29 | ITA 5962/MUM/2026 2022-23‘ [A] ADESH -AGRICULTURE LLP (E-FILE)
30 | ITTA 5963/MUM/2026 .| 2023-24' [A] ADESH AGRICUL'I;URE LLP (E-FI.LE)
31 © 2017-18 | [A] ASGAR FAKHRUDDIN RAMA| DAWALA (E-FILE)

nt Registran
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE OM PRAKASH|KANT, ACCOUNTANT MEMBER .

AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 8

AT [0:30| AM
Srl.| Appeal Number |Assmt. Yéar . Assessee Name Remarks
1 | ITA 4529/MUM/2024-| 2012-13 | [A] MRS. SANGEETA SANJAY KUMAh AGARWAL
2 | ITA 4161/MUM/2026 | 2014-15 | [A] ANIL KUMAR AGARWAL (E-FILE) '
3 | ITA 4500/MUM/2026 | 2014-15 [A] SANJAY KUMAR LADURAM AGARWAL (E-FILE) 3
4 | ITA 4283/MUM/2025 | 2020-21 | [D] SANGAM (INDIA) LIMITED (E-FILE) ‘ ’ ‘
-5 | ITA 6695/MUM/2025 2015-16 | [A] LIBRA NATURAL RESOURECES PRIVATE LIMITED (EwFILE) "
6 | ITA 2203/MUM/2026 | 2016-2017 | [A] ASHOK SHYAM JAISING qE-FILE) ‘ .
7 | ITA 2663/MUM/2026 2022-23 [A] ARUNA KAILASHPRASAD iMALPANI (E-FILE) !‘
8 .| ITA 3161/MUM/2026 | 2020-21 . [D] MANOJ KUMAR BAGLA (é~FILE)
9 | co 206/MUM/2026 | 2020-21 | [A] MANOJ KUMAR BAGLA
10 | ITA 3236/MUM/2026 2010-11 | [A] M/S. LIGHTEX (E-FILE) .
11 | ITA 3639/MUM/2026 2020-21 [A] ABHISHEK AGARWAL (E-FILE)
12 | ITA 3640/MUM/2026 | - 2021-22 | [A] ABHISHEK AGARWAL (E-FILE)
13 | ITA 4740/MUM/2026 | 2018-19 {[D] ASHAPURA INTERNATIONAL LIMITED
14 | ITA 5725/MUM/2026 2016-17 | [A] ABHAY KANTILAL SHAH |
15 | ITA 5758/MUM/2026 2016-17 [A] LAXMI PANDEY (E*FI(TE)
16: ITA 5771/MUM/2026 | 2016-17 | [A] LAXMI PANDEY (E_—FILE)'
17 | ITA 5852/MUM/2026 2018-19 l [A] ASUS INDIA PRIVATE LIMITED (E-FILE)
18 | ITA 6101/MUM/2026 . 2020-21 [D] ASUS INDIA PRIVATE LIMITED.(E-FILE)
19 | ITA 6121/MUM/2026 | 2021-22 [D] ASUS INDIA PRIVATE LIMITED (E-FILE)
20 | ITA 6011/MUM/2026 { 2019-20 [A] ASHISH OMPRAKASH SONTHALIA (E-FILE)
21 | ITA 6036/MUM/2026 | - 2027-28 | [A] SHREE ATMANAND JAIN STREET SHIKSHAN PATHASHALA (E-FILE)
22 | ITA 6047/MUM/2026 | 2023-2024 } [A] AMEYA SURESH LAMBHATE (E-FILE) 7
23 | ITA 6048/MUM/2026 2014-15 | [A] L&T‘TECHNOLOGvY SERVI{:ES LIMITED (E-FILE) .
24 | ITA 6056/MUM/2026 N.A. o [A] ST. ANTHONYS CHURCH (E-FILE) ‘
25 I ITA 5965/MUM/2026'. 2018-19 [A] ARC AGRIFEEDS LLP (E—FI‘LE) .
26 ITA-5964/MUM/20‘26 2017-18 | [A] ARC AGRIFEEDS LLP (E*FI‘LE)
27 | ITA 5966/MUM/2026 | 2019-20 | [A] ARC AGRIFEEDS LLP {E-FILE) .
28 ITA 5967/MUM/2026 |  2021-22 | [A] ARC AGRIFEEDS LLP (E-FILE)
29 | ITA 5968/MUM/2026 . 2022-23 | [A] ARC AGRIFEEDS LLP (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES .

EPTEMBER-

_CA’USE LIST OF A BENCH FOR 09-! 2026 (WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 8
AT V230 AM

Srl | Appeal Number Aifa:'rt' 7 ; ‘| Assessee Name Reimmarks

1 |TTA 7898/MUM/2025| 2009-10 | [A] M/S LATIM ENTERPRIqSE

2 -|ITA 8052/MUM/2025| 2023-24 |[A]L N ENTERPRISES (E-FILE)

3 |ITA 8233/MUM/2025; 2023-24 | {DILN ENTERPRISES (E-FILE) E
4 |ITA 373/MUM/2026 v 2020-21 | [A] ARVIND RATANCHAND JAIN (E-FILE) ‘

5 [ITA 1266/MUM/2026 2012-13 [A] ASHHAPURA POLY MILLS LIMITED (E-FILE)

6 |ITA 1267/MUM/2026] 2014-15 |[A] ASHHAPURA POLY MILLS LIMITED (E-FILE)

7 4557I/TIV(llSJSI:/%/A2026 | 2015-16 | [A] ABHISHEK GUPTA (E-FILE) ]

8 [ITA 5047/MUM/2026| 2024-25 |[D] AMIT DAHANUKAR |

9 {ITA 5048/MUM/2026{ 2023-24 |[D] AMIT DAHANUKAR

10 |ITA 5547/MUM/2026| 2012-13 |[A] M/S. LIFETIME REALTY PVT. LTD

11 |TTA 5755/MUM/2026{ 2023-24 |[A] SHRI AMIT SHASHIKANT SHAH tE—FILE)

12 |ITA 5776/MUM/2026 2012-13 D] ASHITKUMAR GUNVANLI'RAI SHAH (E*FILE‘)

13 [ITA 6145/MUM/2026] 2027-28 [ [A] AKHIL MUMBAI JAISWAL YUVA MANCH -

14 [ITA 6146/MUM/2026 2027-28 | [A] AKHIL MUMBAI JAISWAL YUVA MANCH (E-FILE)

15 {ITA 6177/MUM/2026 “ 2021-22 | [A] ACCORD ESTATES PRIVATE LIMITED

16 ITA 5074/MUM/2026 2020-21 | {A] ADESHAGRICARE LLP ‘

‘| 17 |ITA 5087/MUM/2026] '2023-24 |[A] ADESH AGRICARE LL?- |

18 {ITA 5141/MUM/2026 20‘18-1v9 [A] ADESH AGRICARE LLP ‘ I
19 [ITA 6207/MUM/2026] 2020-21 |[A] ARC MARITIME PVT LTb
20 |ITA 6208/MUM/2026 2021-22 [A] ARC MARITIME PVT LTD
21-[ITA 6209/MUM/2026| 2022-23 | [A] ARC MARITIME PVT LTI

22 {ITA 6210/MUM/2026] 2023-24 |[A] ARC MARITIME PVT LTD

Assistamt Regic




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
'AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

~ IN COURT ROOM 8

| AT \0)30 AM
Srl | Appeal Number A$Z:‘:- _ | Assessee Name o 'v | | R'enia rks
1| 3753 /I\ﬂ\w /2025 | 2017-18 | [A] ACCESS DIAMONDS PRIVATE LIMTIED
2 | so14/muMy2025 | - 2017 | [DT ACCESS DIAMONDS| PRIVATE LIMITED (E-FILE)
3 | 448 /I\/Ilm/l /2025 | 2015-16 | [A] ABHISHEK JEIRAJ DOSHI
4| cous /,\fﬂ?‘w /2625 2019-20 | [A] LALIT KUMAR JAiN
5 857 /'MIJQ 12026 2023-24 | [A] LEIGHTON INDIA CONTRACTORS PVT LTD.
6| 2038 /NIIE’:,I /2026 | 201516 | [D] ASHWIN SHANTILAL MEHTA (E-FILE)
2 . /D,IIE’; /2025 2008-09 | [A] AROON TRAVELS (E{FILE) \
8| 3580 /nm/l 12006 | 202021 | [D] ANKIT GEMS (E-FILE)
9 | co03 /NIIE‘I}/I 12026 2018-19 | [A] ASHVI DEYELOPERS PRIVATE LIMITED |
10| cpsg /dm /2026 | 2022°23 | [A] AMERICAN INSTITUTE OF CHEMICAL ENGINEER\S INDIA
11 coga /NIIE},I 1202 2009-10 [A] LOTUS ADVISORY PRIVATE LIMITED
12| grg /nzma 12026 | 2015-2016 | [A] ABHISHEK TAK
13 553 /1\23:4 /2026 | 202223 | [ATAQUARIUS TRANSNA;TI'ONAL | | |
a| T 5010-11 | Tl LESLIE ARTHUR DSOUZA (LEGAL HEIR OF ARTHUR JEROME
6238/MUM/2026 DSOUZA) |
15 | o242 /IVII—{JI:II /2026 | 202425 | [A] ABHISHEK KUMAR SRZIVASTAVA |
16 | 65 /I\}l-llﬁ/l /2026 | 201819 | [D] AUTOTECH:SIRMAX 4NDIA PRIVATE LIMITED
17 | 6257 /I\fm’ /2026 | 201314 | [A] AKSHAJ MULTITRADE PRIVATE LIMITED
18 50 /I\f]m‘,l 12026 " 2012-13 | [A] AKSHAJ MULTITRADE PRIVATE LIMITED

%ﬁlssi_st t—Réglstrar R
. © . 04-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, MUM-BAI.BENCHES

CAUSE LIST OF B BENCH FOR 07-SEPTEMBER-2026 (MONDA‘.'Y),‘

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT . Ry
_ AND HON'BLE G.M. DOSS5, ACCOUNTANT MEMBER ‘ S

IN COURT ROOM 2

AT 1020 p
Assmt, :

’ Aeec . T
“Year ssessvee Name | R Remarks

srl | Appeal Number

1 {ITA 3076/MUM/2024 2011-12 |[D] NEHRU CENTRE (E-FILED (RECALLED MATTERY))

ITA 3077/MUM/2024| 2012-13 | [D] NEHRU CENTRE (E-FILED, (RECALLED MATTER))

2 z
i
| 3 |ITA3088/MUM/2024| 2018-19 | [D] NEHRU CENTRE (E-FILED (RECALLED MATTER)) E
4 |ITA 2657/MUM/2025| 2015-16 | [A] NAVAJBAI RATAN TATA TRUST ‘
5 | ITA 813/MUM/2026 | 2014-15 |[A] SHINE STAR |

6 |ITA 2837/MUM/2026| 2020-21 |[A] NANDKUMAR PURUSH'O'ITAM HENDRE (E-FILE)

7 |ITA 4577/ MUM/2026 2007-2008 | [A] PRIMAL SENCES HOSH ITALITY & ENTERTAINMENT PVT LTD .

8 |ITA 4578/MUM/2026| 2007-2008 [ [A] PRIMAL SENCES HOSPITALITY.& ENTERTAINMENT PVT LTD

9 |ITA 5428/MUM/2026| 2018-19 |[A] NIYANTA BUILDCON LLP

10 |ITA 5429/MUM/2026| 2020-21 |[[A] NIYANTA BUILDCON LLP

11 |ITA 5431/MUM/2026| 2022-23 | [A] NIYANTA BUILDCON LP

12 |ITA 5478/MUM/2026| 2020-21 |[A] NAYARA ENERGY LIMITED

13 |ITA 5685/MUM/2026| - 2017-18 | [A] BABULAL KANARAMII GEHLOT

14 |ITA 6428/MUM/2026 2019 - 20 [A] SRIDHAR VENKATA NUTT-

» 3 [A] NBN FINTRADE PRIVATE LIMITED (EARLiER KNOWN AS BP -
15 |ITA 5703/MUM/2026| AY 2015-16 FINTRADE PRIVATE LIMITED) ‘

16 |ITA 6526/MUM/2026| 2021-22 |[D] SAWAI FRAGRANCES PRIVATE LIMITED

17 |ITA 6527/MUM/2026| 2022-23 |[D] SAWAI FRAGRANCES PRIVATE LIMITED

18 |ITA 6534/MUM/2026 .'.2013-14 ‘| [D] SHREE AMBICA GEMS

19 |ITA 6539/MUM/2026] 2013-14 |[D] SHRAVAN BHOMARAM CHOUDHARY

20 ‘ ITA 6598/MUM/2026 2021-22 [A] SCHOTT POONAWALLA |PRIVATE LIMITED (E-FILE)

21 |ITA 6605/MUM/2026| 2022-23 .| [A] SAHIL RAJESH THAKKER (E-FILE)

22 (ITA 6940/MUM/2026| 201314 |[A] BHADRESH AGRO VENTURES LTD. (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 08-SEPTEMBER-20'_26 (TUESDAY), v

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT . .
AND HON'BLE G.M. DOS 5, ACCOUNTANT MEMBER :

IN COURT ROOM 2

41\1’ 02D Ayn

Srl [ Appeal Number AYs::‘t' Assessee Name Rem§rks v
1 | ITA49/MUM/2026 2015-16 | [A] -NATURE BLESSINGS ARGO LLP
2 | ma 50/MUM/2026 | 2016-17 [A] NATURE BLESSING AGRO LLP ((C/F))
| 3 | ITA 51/MUM/2026 2017-18 | [A] NATURE BLESSINGS QGRO LLP ((C/F)) ‘
4 | ITA 52/MUM/2026 2018-19 | [A] NATURE BLESSINGS AIGRO LLP

5 | ITA 236/MUM/2026 | 2015-16 |[D] NATURES BLESSING /A;\GRO LLP (E-FILE)

6 | ITA 237/MUM/2026 |- 2016-17 | [D] NATURESiBVLESSING A!GRO LLP (E-FILE)

7 | ITA 238/MUM/2026 » 2017-18 | [D] NATURES BLESSING AGRO LLP (E-FILE)

ITA 239/MUM/2026 ‘ 2‘018-'19 v [D] NATURES BLESSING AGRO LLP(E-FILE)

9 | ITA77/MUM/2026 2014-15 | [A] NITTA JATIYA

10 | ITA 78/ MUM/2026 2013‘-14 [A] NITTA JATIYA

11 | ITA 79/MUM/2026 2017-18 [ [A] NITTA JATIYA !

12 | ITA 80/MUM/2026 | 2015-16 |[A] NITTAJATIYA -

13 | ITA 235/MUM/2026 | "2017-18 |[D] NAMITA PRATEEK JATIA ‘(E-FILE)

14 1 CO 49/MUM/2026 2017-18 | [A] NAMITA PRAT‘EEK JATIA
15 | ITA 240/MUM/2026.| 2013-14 |[D] NITTA VINOD J_ATIYA (E-FILE) K
16 | ITA 241/MUM/2026 2014-15 (D] NITTA VINOD JATIYA (E-FILE) |
17 | ITA 242/MUM/2026 | 2017-18 . [ [D] NITTA VINOD jATIYA (E-FILE)

18 | CO 143/ MUM/2026. 2019-20 [A] NITTA VINOD JATIYA (E—FILE)

19 {ITA 2111/MUM/2026] 2015-16 |[D] NITTA VINOD JATIYA (E-FILE)

20 |ITA 2112/MUM/2026| 2019-20 |[D] NITTA VINOD JATIYA (E-FILE)
21 |ITA 5797/MUM/2026 2016-17 [A] NITTA VINOD JATIYA o I

22 |TTA 3184/MUM/2026 ,'20725-26 | Al MITHALAL AND BHARAT HEALTH TRUST (E-FILE (C/F))

23 |ITA 3621/MUM/2026| 2010-11 |[A] PARSN FOUNDATION 8 ENGG. CORPN (E-FILE (C/F)) 7

24 |ITA 3765/MUM/2026]| 20.16-17 [A] PANDURANG MACHHINDRANATH POKHARKAR (ELFILE)

25 |ITA 4480/MUM/2026| 2018-19 | [D] BIG NILE VENTURES LIMITED (E-‘FILE)

26 |ITA 4552/MUM/2026[ 2019-20 | [A] DHIRRAJ SHAVIJIBHAL GADA (E-FILE)

27 |TTA 4665/MUM/2026] 2021-22 [ [A] NIRAJ KUMAR PANDEY '

; 28 |ITA 5509/MUM/2026] 2022-23 | [A] NARESH BHAVANII CHI—iEbA !

29 |TTA 5510/MUM/2026| 201920 | [A] NARESH BHAVANJI CHI—)EDA |
30 [ITA 6284/MUM/2026| 2020-21 D] NARESH BHAVANII CHHEDA




t

CAUSE LIST OF B BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE SAKTIL)
~ AND HON'BLE G.M. DOSS

IT DEY, VICE PRESIDENT
3, ACCOUNTANT MEMBER

IN COURT ROOM 2

A0 Ao

AT 10
Srl | Appeal Number Aizr:r?' o ‘ . ' Assessee Name ‘ \ Remq‘rks
31 |TTA 6371/MUM/2026| 2022-23 | [D] NARESH BHAVANJI CHHEDA
32 |ITA 5511/MUM/2026| 2021-22 |[A] PRANAV NARESH CHHEDA |
33 ITA 6281/MUM/2026 2021-22 [D] PRANAV NARESH CHHiEDA |
34 |ITA 5738/MUM/2026| 2020-21 |[A] BALAJI TELEFILMS LI|VEIITED
35 ITA 5745/MUM/2026| 2023-24 |{D] BAJAJ ELECTRICALS LIMITED
36 |ITA 6285/MUM/2026| 2022-23 |[D] NIRCHEM DYES AND (FHEMICALS l;’RIVATE LIMITED |
37 |ITA 6633/MUM/2026. 2020-2021 [A] GLORIOUS CONSTRUQLI'ION COMPANY PRIVATE LIMITED (E-FILE)
38 |ITA 6709/MUM/2026 2021-22 . | [A] SPOTIFY INDIA LLP (E-FILE)
39 [ITA 6710/MUM/2026{ 2022-23 [A] SPOTIFY INDI/\“LI;IE’ (E-FILE)
40 |ITA 6726/MUM/2026| 2026-27 S[ﬁg\fgéﬂYm(LEsNH;RiHaﬁFE/;I GUNDALAWALA KUTC.HI A 1
41 |ITA 6729/MUM/2026| 202627 Sf:&jgg;‘meNHéfAﬁéﬁfg GUNDALAWAFA KUTCHL I N X
s ] s LSS S0 U O L S T oS |
43 |ITA 6759/MUM/2026| 2016-2017 |[A] SOEX INDIA PVT. LTD.|(E-FILE) ‘
44 ITA 6760/MUM/2026 '2025‘-26 [A] SHANTI MANDIR“ (E-FILE)
45 |1TA 6761/MUM/2026| 202627 | [A] SHANTI MANDIR (E-F1

LE)

Assistant Registraf
4-Sep-2026|




INCOM_E TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE G.M. DOSSr ACCOUNTANT MEMBER

IN COURT ROOM 2

_ BT 030 A

Srl | Appeal Number |Assmt. Year ‘| Assessee Name Remarks
1 | ITA 3375/MUM/2024 | 2011-12 | [D] NAXNOVA TECHNOLOGIES PVT. LTD. (E-FILED) }‘
2\ ITA 3546/MUM/2024 2012-13 ‘ [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED (E/F}) E
3 | ITA 3568/MUM/2024 | 2013-14 | [D] NAXNOVA TECHNOLOGI[;ES PRIVATE LIMITED (E-FILED) :
4 | ITA 3612/MUM/2024 2016-17 [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITE (E-‘FILED)

.5 | ITA 3628/MUM/2024 2014-15 [Dj NAXNOVA TECHNOLOGI?S PRIVATE LIMITED (E-FILED)

6 | ITA 3816/MUM/2024 | 2016-17 [D]' NAXNOVA TECHNOLOGIEES PRIVATE LIMITED (E-FILED)

7 | ITA 1529/MUM/2026 201920 | [A] MARUTI KALURAM BORADE (HUF) (E-FILE (C/F)) '

8 | ITA 4574/MUM/2026 2019-20 | [A] PARIWAR TRADING LIMILI'ED i
9 |17A 4669/MUM/2026 | 2015-16 | [A] VOLTAIRE LEASING AND{FINANCE LIMITED (E-FILE)

10 | ITA'5698/MUM/2026 ‘ 2021-22 '_[A] BHARAT SERUMS AND VACCINES LIMITED

11 | ITA 5377/MUM/2026 | ‘2021-22 |[D] BANK OF INDIA '

12. | ITA 6158/MUM/2026k -°2019-20 | [A] BANK OF INDIA

13 fTA 6159/MUM/2026 $2022-23 [A] BANK OF INDIA

14 | ITA 6828/MUM/2026 2019-20 | [D] BANK OF INDIA (E-FILE)

15 | ITA 6829/MUM/2026 2022;23 [D] BANK OF INDIA (E-FILE)

1 16 | ITA 5800/MUM/2026 2018-19 [A] BHANSALI DHANPATRAJ V'IJAYRAJ (HUF)

17 | ITA 5955/MUM/2026 2022-23 [A]l NIKITA GIRISH SANGHVI (E-FILE)

18 | ITA 6768/MUM/2026 | 2020-21 [A] SANTOSH MAHADEO DALVI (E-FILE)

19 | ITA 6769/MUM/2026 2025-26 | [A] SOCIETY.OF SHREE’KA'N;AYANI (E-FILE)

20 | ITA 6774/MUM/2026 | 2011 - 2012 | [A] SHRI SUMERMAL K SHE"I'H (E-FILE)

21 | ITA 6788/MUM/2026 | 2020-21 [D]‘S‘UR/-‘\J SOMARU VARMA (E-FILE) o

22 | TTA 6791/MUM/2026‘ 2011-12 | [D] SARITADEVI PASHUPATINATH CHAUDHARY (E-FILE)

23 | ITA 6807/MUM/2026 2018 [D] SINGHAL AJAY SURENDR}AVIbR HUF (E-FILE)

24 1 ITA 6809/MUM/2026 | = 2013-14 | [D] SANKET KIRTI KUMAR JAIN (E-FILE) ‘

25 _ITA 6855/MUM/‘2026v 2022723 [A] SHAKTI INSULATED WIRI L:'S PRIVATE LIMITED (E-FILE)

. 26 | ITA 6866/MUM/2026 2018-2619 fA] SHAILESH DAMIIL SHAH (E-FILE) »

27 | ITA 6869/MUM/2026 2021-22 | [A] SUYASH BUILDERS & DEYELOPERS (E-FILE)

28 | ITA 6872/MUM/2026 2021-22 [A] SAWAI FRAGNANCES PRIVATE LIMITED (E—FILE)

29 | ITA 6873/MUM/2026 | 2022-23 ‘ _[A] SAWAL FRAGNANCES PRIVATE LIMITED (E-FILE) !




- INCOME TAX;APPELLATE TR

IBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 10

BEFORE HON'BLE SAKTLJ
'AND HON'BLE G.M. DOSS

IN COURT

14

-SEPTEMBER-2026 (THURSDAY)

IT DEY, VICE PRESIDENT

ACCOUNTANT MEMBER

ROOM 2

ﬁi“ /D30 Erory

Appeal Number

srl Assmt. Year Assessee Name

1 | ITA 3493/MUM/2025 2015-16 | [D] BRITE TOOLS COMPANY, PVT.’ LTD (E-FILE) §

2 -} CO 347/MUM/2025 2015-16 | [A] BRITE TOOLS COMPANY|PVT, LTD (E-FILE)

3 | ITA 9524/MUM/2025 | 2015-16 | [D] SAHANA DWELLERS PRIVATE LIMITED (E-FILE)

4 |TTA 5842/MUM/2026 2018-19 | [A] BUILD MUSALLAS (E-FILE) i

5 | ITA 5862/MUM/2026 | 2019-20 |[A] BUILD MUSALLAS (E-FILIlE) _

6 | ITA 5933/MUM/2026 2016-17 | [A] NIMESH NAGINDAS KAMPANI (E-FILE)

7 | ITA 6918/MUM/2026 2017-18 [ [A] SVC FOUNDATION (E-FILE)

8 | ITA 6932/MUM/2026 | 2010-11  |[A] SAHYADRI HILLS PROJECT & DEVELOPMENT PRIVATE LIMITED (E-FILE)

9 ITA 6935/MUM/2026 v N.A [A] SUPERTEX FOUNDATION| (E-FILE) _ . k ’ i

1 10 | 1TA 6943/MUM/2026 2018-19 (Eé:[l:ISL.I}-EA)‘TE BANK OF INDIA( R ORMERLY SBS EMPLOYEES ;PROVIDEND‘FUND) !

11 | ITA 6954/MUM/2026 2018 [D] SUBHKARAN & SONS. (E-FILE)

12 | ITA 6970/MUM/2026 | 2016-17 |[D] STATE BANK OF INDIA (E-FILE)

13 | ITA 7006/MUM/2026 ‘2025-26 [A] SARVA MANGAL MADHURAM TRUST (E-FILE) ;

14 [ ITA7007/MUM/2026 | = 2025-26 | [A] SARVA MANGAL»KAIiVALYk AM RELIGIOUS TRUST (E-FILE) i

15 | ITA 7034/MUM/2026 Ap pl;ligzble [A] SMT GAURIBEN :-MADAN _Q:HAR}.A JAIN CHARITABLE TRUST (E-FILE) '

16 | ITA 7035/MUM/2026 App'}'i‘c’;ble [A] SMT GAURIBEN MADAN GHARLA JAIN CHARITABLE TRUST (E-FILE) -

17 | ITA 7067/MUM/2026 2016-17 | [A] SAVALRAM PADMARAMII PATEL (E-FILE)

ar

t Registrar;
-Sep-2026|
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

' "_;_-},[CA&JSE MST OF C BENCH FOR 67- SEPTEMBER—ZOZG (MONDAY)

BEFORE HON BLE SANJA‘Y GARG JUDICIAL MEMBER

ﬁaND HON'BLE JAGADISI"I ACCOUNTANT MEMBER

IN COURFI' RGOM 5

3402/MUM/2026 |

, 10.30 AM 1
|srl APPEa;-'.ﬁme_éf A;Z?:“. | | Assessee Name Remgrks |
1 6788/%’;‘4/20275; 2023-24 | [A] THE INDIAN HUME PIPE CO LTD g

2 6909/13"3?4 /2'02"5‘ 2022-23 | [D] THE INDIAN HUME PIPE COMPANY LIMITED (E-FILE)
3 6910/1\}&/2025' 2023-24. | [D] THE INDIAN HUME PIPE COMPANY LIMITED (E-FILE)
4 8438/1\}'& /20_25? 2009-10 | [A] PAVWAN DROLIAA (E-FILE) i
|'s 932/MIJQ/2026 2008-09 '_[A] PAVWAN DROLIAA (E-FILE) o
6 255,;433;2025 202’2-23» [A]_PUKHRAJ_HANJAL}IMAL MEHTA (E-FILE)'
7 361/MH£4/262612'2012513 [A] CHIRAG NA:RENDFA KAMDAR
8| o /MIJQ 12026 | 202324 [D] PATEL KIRAN HARIBHAL HUF (E-FILE)
|9 1182-/;'5’?“/2026' 2015-16 | [A] PLUS BKSP TOLL LTD
| 10 1184/&5?4’/2025 2020-21 [A]: CHETAN SHANTILAL KAPAD;A |
11 1542/,;6?\,"/2026, 2014-15 | [A] CHETNA SANJAY JAIN @
12 1992/@7\‘4/2026 2016-17 | [A] CHETNA SANAYJAIN g
13 31_57/&6’:4/2026. 2014-15 | [D] CHETNA SANJAYJ%AIN} (E-FILE)
14| | s61/MUM/2026 2023-24 | [A] POOJA COMMUNIGATIONS PVT LTD (E-FILE)
15 1745/@?4/20# 202223 ‘_[D] PRAKASH GOLCHA HUF (E-FILE) o
16 2324/!‘25?4/2026‘ 2017-18 [A] CHINTAMANI JEWELLERY ARCADE PVT o>
1171 37 /Jﬂﬁ/zoz& 201.5~16 | [A] ISHWAR HARCHANDRAI JAGASIA (E-FLLE)
18 2868/5}16?4 /2026-.‘ 2010-11 | [A] MOHAMM,Eb‘ SATTAR KHAN (EffILE)
|19 2886/;{1?4/202_6": 2022723 '(A] MUNAWWAR SHAKUR KHAN (E-FILE)
20 3397/,33,},{/2026\ 2017-18 | [D] PAN INDIA NETWORK LIMITED (E:FILE);‘ | |
21 TA 2012-13 | [D] PRAKASHRAOO BHIMRAO SHENDGE (E-FILE)




vi::"CAUSE LIST OF (o] B{&NCH FOR 07- SEPTEMBER-

ﬁEFORE HON BL. E SANJAY GARG, JUDICIAL MEMBER

AND. HON'BLE JAGADIS

ACCOUNTANT MEMBER

IN C_OURT ROOM 5

10.30 AM

2026 (MONDAY)

| Sr

Appeal Number

Assmt.
Year

| Assessee Name

Remarks. oo

22

ITA
6554/MUM/2026 |

2016-17

[A] CHANDRAKANT BABALDAS PATEL

23

ITA
6555/MUM/2026

| 2017-18

| [A] CHANDRAKANT BABALDAS PATEL

24

- ITA
6556/MUM/2026 _

2017-18

[A] CHANDRAKANT B,;‘-\BALDAS PATEL

25

ITA ,
6557/MUM/2026;

2018-19

X i
[A] CHANDRAKANT BABALDAS PATEL

126

| 6558/MUM/ 2026

ITA

1 2010-20

TA] CHANDRAKANT BABALDAS PATEL

27

CITA
6559/MUM/2026

2019-20

[A] CHANDRAKANT BABALDAS PATEL

28

ITA

2013-14

[A] CHANDRAKANT BABALDAS PATEL

129

5011/MUM/2026 |

o ITA
6560/MUM/2026

2019-20

| [A] CHANDRAKANT BA»BALDASPAT'EL i

30

CTTA
6397/ MUM/2026

2013-14

[A] CHANDRAKANT BABALDAS PATEL.

31

ITA

6398/MUM/2026 | 2013-14

[A] CHANDRAKANT BABALDAS PATEL

132

S ITA
6579/MUM/2026

1202728 to|

2031-32

[A] SHREE CUTCHI DASA OSWAL JAIN SHIKSHAN PRASARAK
SAMITI TRUST:

33

6580/MUM/2026

CITA-

{2027-28 to

2036-37

[A] SHREE CUTCHI DASA OSWAL JAIN SHIKSHAN PRASARAK |
SAMITI TRUST | .

34

ITA:
6581/MUM/2026

2027-28

[A] SMT PARVATIBEN MAVJI SHETHIA CHARITABLE TRUST

35

. ITA
6582/MUM/2026

2027-28

[A] SMT PARVATIBEN MAVJI SHETHIA CHARITABLE TRUST

36

ITA

6597/MUM/2026.

2018-19

[A] ORBIT VENTURES & CO. (E-FILE)




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 0

 BEFORE HON'BLE SANJAY
~ AND HON'BLE JAGADISH,

S-SEPTEM BER-2026 (TUESDAY)

GARG, JUDICIAL MEMBER
ACCOUNTANT MEMBER

IN COURT ROOM 5

Sr

Appeal Number

Bssmt.
Year

10.30 AM

. Assessee Name

Remarks

TTESA
6649/MUM/2026

2015-16

[A] INDIRA CHANDRAKANT SHAH (E-FILE)

ITA - -

| s614/Mum/2026 | 29225

[A] PRAGATI AROMA OIL DISTILLERS PVT LTD (E-FILE)

T
6639/MUM/ 2026

2022-23

[A] PUSHPRAJ SAWAILAL JAIN (E-FILE)

‘ 6655/ MUM/ 2026

ITA.

2015-16

[D] PIRAMAL AGASTYA OFFICES PRIVATE LIMITED (E-FILE)

TTA
6656/MUM/2026

| 201617

[D] PIRAMAL AGASTYA OFFICES PRIVATE LIMITED (E-FILE)

ITA

6657/MUM/2026 '

2018-19

[D] PIRAMAL AGASTYA OFFICES PRIVATE LIMITED (E-FILE)

co .
267/MUM/2026

2015-16

[A] PIRAMAL AGASTYA OFFICES PRIVATE LIMITED

CIA

2016-17

(D] IIFL FINANCE LIMITED (E-FILE)

6660/MUM/2026
6661/MUM/2026

2017-18

[D] TIFL FINANCE LIMITED (E-FILE)

10

- ITA.

2022-23

[D] PUSHPRAJ. SAWAILAL JAIN (E-FILE)
, .

11

6666/MUM/2026
ITA '
6720/MUM/2026

2022-23

[A] INTERMARKET INDIA PRIVATE LIMITED (E-FILE)
. i

12}

ITA

{2020-2021

[A] CRISIL LIMITED (E-FILE)

6722/MUM/2026

Re istrar
rSer

~2026



INCOME TAX APPELLATE TI

RIBUNAL, MUMBAI BENCHES

R R |

' :CAUSE LIST OF c BENCH FOR 09

BEFORE HON BLE SAN."IAYL GARG, JUDICIAL MEMBER
AND HON BLE JAGADISTI

IN COURT ROOM 5

10.30 AM

F-SEPTEMBER-ZO"ZG -(WEDNESD’AY), |

ACCOUNTANT MEMBER

Sr

Appeal Number

Assmt.
Year

t Assesseée Name

Remarks’

ITA

2012-13

[A] PUTHENVEEDU JOSEPH MATHEW

1444/MUM/2019 |

A
1445/MUM/2019

2015-16

[A] PUTHENVEEDU JOSEPH MATHEW

ITA

5173/MUM/2025 | 2013-14

[A] PARAMESHWARI [NFRAPROJECTS PR_IVATE' LIMITED

ITA

' 5450/MUM/202'5‘_ |

2015-16

| [A] CHAITANYA NANDLAL PAREKH (E-FILE) |

ITA

| 6280/MUM/2025.

1989:99

[A] DR CHANDRASH‘EI(HA’R G KARANIGAONKAR (E-FILE)’

ITA

| 7448/MUM/2025

2012-13

[D] OCEAN TREXIM PVT LTD (E-FILE)

ITA

8223/MUM/20625

| 2010-11

[A] PARESH DHANSUKHLAL GANDHI (E-FILE) -

TA
9107/MUM/2025

2012-13

[A] PANKAJ DHIRENDRA SINGH (E-FILE)

ITA

‘9133/MuM/2025 | 201213

[A] PANKAJ DHIRENDRA SINGH (E-FILE)

10

ITA |
9378/MUM/2025

2015-16

[A] CHAMPALAL MUNOT (E-FILE)

11

ITA -
736/MUM/2026

2014-15

[A] PDP LIFE SCIENCE LOGISTICS INDIA PVT LTD

12

ITA

| 1225/MUM/2026 |

2017-18

[A] ORGANIZATION FOR SUSTAINABLE COMMUNITIES

13

ITA

2018-19

1226/MUM/2026 |.

[A] ORGANIZATION FOR SUSTAINABLE COMMUNITIES

14

A
6766/MUM/2026

201617

[A] PRATHAMESH co OPERATIVE HOUSING SOCIETY LIMITED
- [(E-FILE)

15

ITA
6724/MUM/2026

2015-16

[A] PRATHAMESH COC)PERATIVE HOUSING SOCIETY LIMITED

(E-FILE) -

16

ITA

6730/MUM/2026 |

2026-27

[A] INDIAN SO’CIETY OF CLEFT LIP PALATE AND

CRANIOFACIAL ANOMALIES (E-FILE)

17

ITA

6731/MUM/2026 |

2026-27

[A] INDIAN SOCIETY QF CLEFT LIP PALATE & CRANIOFACIAL
|JANOMALIES (E-FILE) - ‘

18

CITA _
6755/MUM/2026

- NA

| [A] CHETANA (E-FILE)

19

~ITA,
6756/MUM/2026

NA

[A] CHETANA (E-FILE)

20

ITA .
6770/MUM/2026

2016-17

[A] CLE PRIVATE LIMITED (E-FILE)

21

: ITA
6772/MUM/2026

2019-2020

| [A] POONAM CHAMBERS B WING COMMERCIAL PREMISES Cco

OPERATIVE SOCIETY LTD (E-FILE)

i

-l




. ecA;}USE LIST OF C BENCH FOR 09.-‘LEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER

AND HON'BLE JAGADISH ACCOUNTANT MEMBER

INCQURTRDOMS o

Sr

Appeal Nvumbevl‘" _

B - 10.30 AM
Assmi. ' IAssessee Name
Year '

&
Rema:,rks

22

ITA

| 6852/MUM/2026

1 2022-23 | [A] PRASHASTI DEVELOPERS PRIVATE LIMITED (E-FILE)

23

ITA

6870/MUM/2026.

2021-22 | [A] PRABHATCHANDRA SAWAILAL JAIN (E-FILE)

24|

. ITA :
6871/MUM/ 2026

12022-23 | [A] PRABHA‘TCHANDRA SAWAILAL JAIN (E—FILE)

25

ITAS

6874/MUM/2026"

12019-20 | [A] CHETAN SINGH RATHOD (E- FILE)

26

CITAL
6875/MUM/2026

' 2020-21‘ '[A] CHETAN SINGH RATHOD (E-FILE)

.27

CITAT

2021-22 | [A] CHETAN SINGH RATHOD (E-FILE)

6876/MUM/2026 | <

L

o

gistrar

. "
S A fSta f|Re
(/5; O4+5¢e

T

E:

p-2026



~ INCOME TAX APPELLATE TF

'TBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 1C

- . BEFORE HON BLE SANJAY

D-$EPTEMBER--2_0~‘26 (THURSDAY)

AND HON'BLE JAGADISH ACCOUNTANT MEMBER

GARG, JUDICIAL MEMBER | i -
I"

IN COURT ROOM 5 o o

5 10.30 AM : N
Sri Appeal Number As'::‘rt. }Assessee Name Remarks
1 ITA 5014 | [D] INSORCE OPERATIONAL OPTIMIZERS PRIVATE LIMITED _
6784/MUM/2026 - |(B-FILE) :
' COOIMA L : : .
R - ! ¥
3 JMUM/2026 2q23 24 | [D] PRL DEVEI_OPERS PRIVATE LIMITED (E-FILE) ,
A ' : .
3 | 6816/MUM 2026 | 2016-17 | [D] ISARC-SBI 1/2015 16 TRUST (E-FILE)
| ImA | e R
| 4 | 6823 /MUM /20261 2008-09 | [p] INEINITEP_INNACLE PRIVATE LIMITED (E- FILE) |
5 | oA | 2015-1¢ | [A] CLEANSOLAR RENEWABLE ENERGY PVT. LTD. (NOW ;
E 6879/MUM/2026 " 777 |KNOWN AS APRAAVA ENERGY PRIVATE LIMITED) (E-FILE)
6 CITA 2016-17 | [A] CLEANSOLAR RENEWABLE ENERGY PVT. LTD. (NOW
~ 6880/MUM/2026- - KNOWN AS APRAAVA ENERGY PRIVATE LIMITED) (E-FILE)
‘ ITA - ' S S
7 6809/MUM /2026 - [A] PRANA FOUNDATION (E—FILE) A ‘
8 ComAr ] ‘2020_21 | [A] ORIX LEASING AND FINANCIAL SERVICES INDIA LIMITED
6895/MUM/2026A - |(E~FILE) ,
ITA R T !
9 6808/MUM/2026 [A] PRANA FOUNDATIF)N (E-FILE) | ;
110 ITA 2018-19 | [A] M/S. PROZONE REALTY LIMITED (EARLIER KNOWN AS
6919/MUM/2026 | © M/S. PROZONE INTU PROPERTIES LTD.) (E-FILE)
1 ITA 19022-2023 [A] COLGATE GLOBAL;BUSINESS SERVICES PRIVATE LIMITED
6941/MUM/2026 |“"° (E-FILE) .




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

J

CAUSE LIST OF D BENCH FOR 07- SEPTEMBER-ZOZG‘ (MONDA!)‘

AND HON' BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

BEFORE HON' BLE CHALLA NAGENfRA PRASAD, JUDICIAL MEMBER

X
IN COUR'II' ROOM 3

[TA 6106/MUM/2026:

AT 10.30 AM
Srl{ Appeal Numbér Aizr:. Assessee Name Rema}ks
1 | SA98/MUM/2026 | 2026-27 |[A] CHANDRAKANT BHANJI CHANDE MEMORIAL TRYST
2 [ITA 5839/MUM/2026] 202627 | [A] CHANDRAKANT BHANII CHANDE MEMORIAL TRUST
3 | ITA62/MUM/2026 | 2015-16 |[A] DARSHIT GALA (E-FILE)
4 |ITA 440/MUM/2026 | 2012-13 | [A] RADHA KANNAN (E-FILE). | | ,
5 |ITA 838/MUM/2025 | 2014-15 | [A] DARSHIT MANOJ GALA ((E-FILING-SMC)) o o | |
6 |TTA 1253/MUM/2026| 2009-10 |[A] RAMESH C SALECHA HiUIj' ‘_ B |
7 |r7A 1370/MUM/2026|  2009-10 [‘b]“-_"RAMESH C SALECHA HUF (E-FILE)
8 [TTA 2467/MUM/2026 2011-2012 [A] kIsHI RAMDHAN AGARWAL (E-FILE)
9 [ITA 3333/MUM/2026| Angng" [A] RELIANCE INDUSTRIES LIMITED (E- FILE)
10 [ITA 3793/MUM/2026| 2013-14 | [A] MIG BANDRA REALTORS & BUILDERS PRIVATE LIMITED (E-FILE)
11 |TTA 4627/MUM/2026 2013-2014 | [A] DISHITA GEMS PRIVATE LIMITED
12 1A 4628/MpM/_2026 2014-2015 | [A] DISHITA GEMSPRIVATE LIMITED
13 |TTA 6033/MUM/2026{ 2020-21 | [A] DC MOTOR WORKS PVT LTD (E—FILE)
14 [TTA 6042/MUM/2026( 2021-22 | [A] DNJ CREATION LLP (E-FILE)
15 [ITA 6044/MUM/2026 2013-14 | [A] MOHD. SHAFL HABIB HUNANI (E-FILE)
16 |ITA 6045/MUM/2026| NA. [A] MOUNT CARMEL CHURCH (E-FILE)
17 |TTA 6050/MUM/2026 2022-23 [A] RAJESH PRAVIN DOSHI (E-FILE) |
18 [ITA _6057/MUM/20‘26" 2015-16 [A] RANI JAIKISHEN KANJANI (E-FILE)
19.|TTA 6084/MUM/2026/  N.A.. _ |[A] ROMAN CATHO_‘II_.IC CHURCH OF ST. ANDREWS (E-FILE)
20 [ITA 6096/MUM/2026 2016-2017 | [A] RAINISH SRIKISHAN GUPTA HUF (E-FILE) -
21 [ITA 6098/MUM/2026 2016-17 | [D] DEEPAK VARANDMAL WADHWA (E-FILE) ‘ "
22 [ITA 6102/MUM/2026| ~ N.A. | [A] ROMAN CATHOLIC CH#JRCH OF ST. PAUL (E-FILE)
23 2014-15 | [A] SHRI MAHENDRA JAMEADAS KARA (E-FILE)

Assistant Reéi.étrar
- 04-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

2026 (TUESDAY )

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER |
AND HON'BLE RAKESH KUMAR L ODHA, ACCOUNTANT MEMBER o

CAUSE LIST OF D BENCH FOR 0¢

IN coum[ ROOM 3 !
, AT 10.30 AM 1
srl | Appeal Number (Assmt: Year ' Assessee Nanie Remarks
1 | ITA3715/MUM/2026 | 2019-20 | [D] MUMBAI INTERNATIONAL AIRPORT LIMITED (E-FILE)
2 | ITA 2456/MUM/2026 | 2020-21 - |.[D] MUMBAI INTERNATION/%L AIRPORT LIMITED (E-FILE)
'3 | ITA 2363/MUM/2026 | 2015-16 [D] MUMBAT INTERNATIONAL AIRPORT LIMITED (E-FILE)
4 | ITA 2361/MUM/2026 | 2017-18 | [D] MUMBAI INTERNATIONAL AIRPORT LIMITED (E-FILE)
5 _I:I’A’ 9495/MUM/2025 | . 2018-19 | [D] MUMBAI INTERNATIONAL AIRPORT LTD (E-FILE)
6 | ITA 9494/MUM/2025 | 2017-18 | [D] MUMBAI INTERNATIONAL AIRPORT LIMITED (E-FILE)
7 | CO 219/MUM/2026 © 2019-20 | [A] MUMBAL INTERNATIONAL AIRPORT LIMITED (E-FILE)
8 | CO189/MUM/2026 | 2020-21 |[A] MUMBAL INTERNATIONP{L.AIRPORT LIMITED
9 | CO188/MUM/2026 | 2017-18 | [A] MUMBAIL INTERNATION@{L AIRPORT LIMITED
10 | €O 187/MUM/2026 | 2015-16 -|[A] MUMBAL INTERNATIONP{L AIRPORT LIMITED
11 CO 100/MUM/2026 | 2017-18 | [A] MUMBAL INTERNATIONP,lL AIRPORT LIMITED (E-FILE)
12 | CO 101/MUM/2026 201819 | [A] MUMBAI INTERNATIONA{L AIRPORT LTD (E-FILE)
13 | ITA 3331/MUM/2026 | 2019-20 | [A] MUMBAI INTERNATIONAL AIRPORT LIMITED (E-FILE) -
14 | ITA 2535/MUM/2026 | 2020-21 | [A] RAJESH VITTAL CHOUGULE (E-FILE)
15 | ITA 6125/MUM/2026 2013-14 | [A] SHRI MAHENDRA JAMNADAS KARA (E-FILE) ‘
16 | ITA 6139/MUM/2026 | AY 2021-22 | [A] MARKS & SPENCER RELIANCE INDIA PRIVATE LIMITED ‘
17 | A 61_48/MUM/2026 2026-27 | [A] SHRI DEVGAM HIMJA MATAIL SANSTHA
18 | ITA 6152/MUM/2026 | 2017-18 | [A] RICHARDSON & CRUDDAS (1972) LTD
19 | ITA 6161/MUM/2026 | 2023-2024 | [A] DHARMA PRODUCTIQN% PRIVATE LIMITED ;
20 | ITA 6189/MUM/2026 |- 2022-23 | [A] DHARMESH BABULAL SHAH - '
21 | ITA 6191/MUM/2026 | v202'5~26 [A] DVS WELFARE FOUNDATION
22 | ITA 6199/MUM/2026 | 2020-21 | [A] DDP SPECIALITY PRODULTS INDIA PRIVATE LIMITED
23 | ITA 6203/MUM/2026 | 2013-14 |[A] M M PROJECT CONSULTANTS PRIVATE LIMITED
24 | ITA7721/MUM/2025 | 2023-24 | [D] MONICA SANKET KHEMUKA (E-FILE)
25 | ITA 7958/MUM/2025 2022-2023 | [A] MONICA SANKET KHEMUKA (E-FILE)
26 | ITA 7959/MUM/2025 | 2023-2024 [A] MONICA SANKET KHEMUKA (E-FILE) |
|27 | TTA 8679/MUM/2025 | 2013 | [D] MANOMAY VENTURES PI}IVATE LIMITED (E—FILE) |
28 | ITA 8680/MUM/2025 | 2014 - | [D] MANOMAY VE’NTURES PRIVATE LIMITED (E-FILE)
29 | ITA 8681/MUM/2025 [ 2016 (D] MANOMAY VENTURES PRIVATE LIMITED (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF D BENCH FOR oé-SEPTEMBfER-zoiB (WEDNESDAY)
BEFORE HON'BLE CHALLA NAGE DR’A‘PRASAD, JUDICIAL MEMBER |
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER w
| IN COURT ROOM 3 R
| AT 10.30 AM
srl | Appeal Number | Ai:‘:: " Assessee Name | " .Rem.":rks> ‘:
1 4438/MIE’:,'V2026’ 2013-14 |[A] REKHA RAJNEESH MEHTA (E-FILE)
2 | 430 /lvluTﬁa /2026 | 201516 |[AT REKHA RAINEESH MEHTA (E-FILE) ‘
cll S /NII'E’;‘,I /2026 | 201516 |[A] RAINEESH SURENDRAKUMAR MEHTA (E-FILE) . S }»
4 445 4/,\23?“ /2006 | 201617 | [A] RAINEESH SURENDRAKUMAR MEHTA-(E-F;LE) -
5 4485/,\%?4 j2006 | 201718 [A] RAJNEESH SURENDRAKUMAR MEHTA (E-FILE) |
6 4486/&5'?‘\,,/2026 12018-19 | [A] RAINEESH SUREND RAKUMAR MEHTA (E-FILE)
7 4457/,\,1"3?4 /2006 | 201820 [A] RAJNEESH SURENDRAKUMAR MEHTA (E-FILE)
8 | 5000 /nﬁﬁ}zuza 2014-2015 | [A] R R PAINTS PRIVATE MIMITED
o 5601/1\15?\4/2026 2014-15 | [DIR R PAINTS PRIVATE LIM;TED
10| cora /l\flm,' /2026 | 201112 | [A] DISHANT ORGANICS PRIVATE LIMITED
11 5562/,\,116’,\\,[/2624 201213 | [A] M/S. ROYAL INDIA }:ORPORATION PVT LTD
12 5563/;{,’?\4/2024 2013514 [A] M/s. ROYAL'I'NDIA CORPORATION PVT LTD’ |
13} 5602/[‘%5%/2024 2013-14 D] ROYAL INDIA CORPORATION LIMITED (E-FILE) :
14 5539/,\:5?4/2025 2(?’1'3-14 [A] RAMAKANT KRISHNAJI DESHPANDE |
15 57'64/,\23?4/2026 2015-2016 | [A] ROWENA DSOUZA'_SE-FILE)‘ o .
16 | 5788/!\23?4/2024 2012-13 | [D] ROYAL INDIA.CORPDRATION:LI‘MITED.
‘17. 5217/%?4/2025 2026-27 |[A] MUMBAI_SHAKADWI!’PIYA BRAHMAN SABHA
18 5225/,3.5%2025 2026-27 |[A] MUMBAIL SHAKADWf;PIYA BRAHMAN SABHA
19 622’6”,1,{,'?\,,/2'026 NA - | [A] SHRI MARINE‘DRIVEiEVJAIN PATHSHALA
20 6230/,\,1,&\;,/2026 2015-16 | [A] RAMAKANT BASUDE!O PAIiI-:\'SRAMP‘URIAYHUF
21 | ¢33 /,\fuTJ’:,I /2026 | 201415 | [A] RAMAKANT BASUDED PARASRAMPURIA HUF
22 524o/p/1|m4/2026 20,09_1,0 [A] DILIP DILIP SINGH ’




CAUSE LIST OF D BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE CHALLA NAGE

DRA PRASAD, JUDICIAL MEMBER

- AND HON'BLE RAKESH KUMA‘ LODHA, ACCOUNTANT MEMBER

v

IN COURT ROOM 3

AT 10.30 AM
Sri | Appeal Number- As::‘:" Assessee Name Remarks
ITA '
23 6241/MUM/2026 2009-2010 | [A] DILIP DILIP SINGH
ITA \ j
24| 6544 MUM/2026 2022 | [A] DAHEJ HARBOUR AND .IN‘FRASTRUCT URE LIMITED
- ITA. ' i = ~ .
25 6248/MUM/2026 2022-23 '[D] M/S DEEP JYOTI CONSULTANCY PRIVATE LIMITED |
26 CITA 1990-91 [D] DEPOSIT INSURANCE AND CREDIT GUARANTEE .
6280/MUM/2026 | ° CORPORATION v ' -
ITA S !
27 6330/MUM/2026 2017-18 |[A] ’RAJKUMAR YADAV (E-FILE) -

oo .X)l\ in
Assist%ﬁ;gistrar
___ 04-Sep-2026]
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INCOME TAX APPELLATE T

BUNAL, MUMBAI BENCHES

'CAUSE LIST OF D BENCH FOR llh-SEPTEMBER-ZOZG (THURSDAY)

BEFORE HON'BLE CHALLA NAGE DRA PRASAD, JUDICIAL MEMBER

i

AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN coun*r ROOM 3

, - AT 10‘.30 AM
Srl | Appeal Number A$:r;1:. Assessee Name Remérks .
(1 TA o0 | [D) MAHARASHTRA FILM STAGE & CULTURAL DEV. CORPON o[
1373/MUM/2026 | "7 ™" |FILMCITY (E-FILE) __
. ITA ENDRA
2 | 1g91/muM/2026 | 2012-13 | [A] MAHENDRA FULCHP\ND SHAH (E-FILE)
- ITA ' : ‘
3 | 2020/MuM/2026 | A | [A] RACHANA SANSAD| 3 ,
4 ~ITA 262223 | [D] MAHARASHTRA FIiM STAGE ANCULTURAL DEV CORPN LTD
2097/MUM/2026 "~ |FILMCITY (E-FILE) -
ITA i \ o ] ‘\,
5 | 2g55/MUM/2026 | 2017-18 |[A]'DIGAMBER VITHOQ DALVI (E-FILE) - ,
, - TITA . p
6 | 2g57/MuM/2026 | 2020-21 |[A] DINESHKUMAR SHIVSHANKAR UPADHYAY (E-FILE)
. ITA 2011-1> | [A] RONIE PARAS PORWAL ADMINISTRATOR OF ESTATE OF
2859/MUM/2026 LATE PARAS PORWAL (E-FILE) .
. TTA
8 | 3544/MUM/2026 | 2011712 | [D] DT INTERIORS PRIVATE LIMITED (E-FILE)
ITA ~ N ’
9 | 4200/MUM/2026 | 2020-21 | [A] DIVERSEY INDIA HYGIENE PRIVATE LIMITED (E-FILE)
ITA . _
10| 5000/MuM/2026 | 202223 | [A] DEUTSCHE EQUITIES INDIA PRIVATE LIMITED
_ITA . N , ,
11| sp61/MUM/2026 | 2019-20 | [A] MARINE DRIVE HOSPITALITY AND REALTY PRIVATE LIMITED |
S ITA. ' 1 ra1 i e '
12| c479 /MUM/2026 2015 16 [A] MUKESH DHIRAJLAL MAHETALIA |
ITA » ' , -
13 5105/MuM/2026 | 201718 | [A] MIGHTY CONSTRUGTIONS PRIVATE LIMITED
ITA « .
1 14| s163/MuM/2026 | 201819 | [A] MIGHTY CONSTRUGTIONS PVT LTD e
ITA ' ' SH Db | MAHETAL
15| 5184/MuM/2026 | 201314 | [A] MUKESH DHIRAJLAIL MAHETALIA
16 ITA 5020-21 | [D] DEEPAK FERTILIZERS AND PETROCHEMICALS
5200/MUM/2026 CORPORATION LIMITED -
ITA ,
17| 6260/MUM/2026 | 2027-28 | [A]RACHANA SANSAD.
. ImA ‘
18| 6261/MUM/2026 | 202627 | [A]RACHANA SANSAD s
ITA i . i) g
19 | 6294/MUM/2026 | 202021 | [A] RAMAKANT BASUDEO PARASRAMPURTA HUF
ITA - - !
20 | 6317/mumMy2026 | 2022-23 | [ATMUKESH DOKANIA (E-FILE)
‘ ITA oo : e
21| 6322/MuM/2026 | 201819 | [A] RAJESH RAMNIWAS AGRAWAL (E-FILE) |
2 ITA 2026-27 | [A] SHRT RAMCHANDRA HIRAI SAVE CHARITABLE TRUST (E-
6323/MUM/2026 __|FILE) ‘ L .




i
i

CAUSE LIST OF D BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON' BLE CHALLA NAGEILDRA PRASAD JUDICIAL MEMBER

AND HON'BLE RAKESH KUMAR LODHA ACCOUNTANT MEMBER E
IN COURT ROOM3 T !
. ‘AT 10,30 AM |
srl | Appeal Number »Ais::rt'. . | JlAsséssee Néme e H » Remarks. |
23| 7919 /IVI1-LI-J?/I 2025 | 201617 [A] D G MALLS M'U"LTIFLEX PTITD oy
24| 5057 /I\}l-lrJl:/l 12035 2023-2024 | [A] MEENA DALCHAND GUPTA CHARITABLE TRUST (EFLE)

R

Assistant Registrar|

4-Sep-2026|




INCOME TAX APPELLATE Tk

RIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 0

'BEFORE HON'BLE NARENDER KUM
AND HON'BLE BIJAYANANDA P

7~SEPTEMBER~.2026-(MONDAY) |

IN COURT ROOM 9

AR CHOUDHRY JUDICIAL MEMBER' L
RUSETH ACCOUNTANT MEMBER

.

,)

| _AT10,30AM .

Srl | Appeal Number A;:r;::_ - , Assessee Name Rem?rks:

1| 1A o74/MUM/2021 | 201617 A TATA ATA LIFE INSURANCE co. T ]

2 | sz mn2024 | 2017-18 | [A] M/S TRIKESH TRADE LINK PVT. LTD. | o |

3 37'54/%:4/2025 ! 12017-18 | [A] TRIKESH TRADE LINK PRIVATE LIMITED | |

4 ’3981 /I}lma/zozs | 2017-18 | [D] TRIKESH TRADE LINK PRIVATE LIMITED (£ FLE)

5 | BMA32/MUM/2025| 2020-21 | [A]TANISHTHA RAJIVPANDE R

6| 4 4‘9-1 /I}Ima'/zozs ; _20135-14. D] TATVA GIIOBAL-E_NVIRONMENT DEONAR LIMITED.(E~FILE3)}‘.,'

7 1492/@‘;4/2'025 2012-13 o] TATVA GLOBAL ENVIRONMENT DEONAR LIMITED (E FILE) | 1

8 | con /NIIE?I/zo'zs' 2014-15 v[D]ﬂlj(AGOME” FQQDS ING A PRIVATE LIMITED (E«I-ILE) | :

9 4 EZ/NEN/ZOZS 2011-12 | [D] ELEGAN STATIONEL{‘ (EwEILE)H-,” N |
| 10 1343/!VII-lrJ/;\VI/2026 | NA | | SHREEKA NDIVALL YA M,ANDAIR-' oy .

11 .4466/[\23?4/2026 NA A EHREE'NANDIVALIV\.AYAMNANDIR (E-FILE) . 7

12| 4573/%’;,"/-2026 NA | [A] SHREE KANDIVALL VYAYAM MANDIR (E-FILE)

13 3268“\}'&/2026 | 2013-2014 | [A] KAPIL WADHAWAN (E-FILE) o e B

14 3269/1\}3:4/2'026_‘ 20142015 | [A] KAPIL WAI?H_AWAN (E-FILE) | |

15 3270/%’:4/2626 | 2015-2016 | [A] KAPIL WADHAWAN (E-FILE)

16 | 271 /MrIrJ/:/I/zozs 2016-2017 | [A KA»I}DIVL“\>/VAIID>HA\‘./I‘/‘AI\“I (EfFIl._E‘,‘)'“

17 3272,/Mr6’,\v| 2626 2017-2018 [A] KAPIL WADHAWAN (E-FILE)

18 | 55 4/|v1|8:4 12026 2017-18 :,[A] JEM FISCAL LTMITEB (EFILE) |

| oommgs | P70 |Wewmm Dbz e |

30 4240'”%’]‘“ /éoz 5 | 201920 |[A] KARAN RAMESH MANPHANI <E'~EIEE) o :

% | syumpnes | 22 |MGEAOENSS gD

22 5381/»55?4)2026 _ 202627 éﬁi:ﬁﬁﬁ%gﬁj HABDULLA ROORANE SUS EoTATE

VC.. 04-Sep-2026

Assist. tRégistfar k
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

7

CAUSE LIST OF E BENCH FOR QS SEPTEMBER—ZOZG (TUESDAY)

BEFORE HON' BLE NARENDER KUM
AND HON'BLE BIJAYANANDA Pl

AR CHOUDHRY, JUDICIAL MEMBER
RUSETH ACCOUNTANT MEMBER

4419/MUM/2026

[A] KKB PROPERTIES PVT LTD (E-FILE)

IN COURT ROOM o y o i
. L [AﬂJBOAM Lo
Srl Appeal Number Ai‘:':: ' : Assessee Name ' Remarks
1| 7A 27/MUM/2026 | * 2009 ‘[A] TEXOOL LIMITED G FILE) - |
2 |ITA410/MUM/2026| 2004-05 | [A] THE HATKESH CO OPERATIVE HOUSING SOCIETY LTD 5
3 |ITA 544/MUM/2026| 2018-19 | [D] TRIMAX DATACENTER SERVICES LIMITED (EFILE)
4 |ITA 798/MUM/2026| 2017-18 ,[D]IM/S'ENGINEERING#AGENCIES PT LTD (E-FILE)
> | cssmomns | 2114 | 03 vaom rufoution o)
6 2266/»/’113:4'/.2026': 2014-15 1 0] HIRANANDANE FOUNDATION '(E~FI‘LE)
7| 0 /NIIE’:,I /2026’" 201516 | [D] HIRANANDAN FOUNI}DATIQVNv (E-F;L_E) | |
8 _Azzes/wllmfl/lzozs 201617 |[D] HIRANAN’DANI FOUNDATION (E-FILE) g |
9 “ 2269/1\515?4/2026 ‘21017-‘,18 : [b_] vHIRAAI.\‘lANI.DAN,I FOUNDATIQN (E-FILE) .
10 2270/1\:3:4/2026_ | 201819 | [D] HIRANANDANI FOUNDATION (E-FILE) '
11| 5y /NIl,lTJ/:,’I 2026 | 201920 [pJ,HIVRA:N_A‘NDANI.FQLJ»NISATIOT};('”'EI--%I!._E)‘ -
2| s | 252 [ormmonioomon e
13 2273;/@6?4/202-6 20:21—22' (D] HIRANANDANI FQUI\{IDATION (E-F;LE) B o
14 00 /NIITU’;‘,I o026 | 202223 |[D] HI.RAN_ANDANIvFOUI\fIDATION (E-FILE)
15| 5075 /Nll& /2026 2023-24_ | [D] HIRANANDANI FOUNDATION (E-FILE)
16 2766/»%3?4/2026 202223 |[A] EVEREST KANTO CY{INDER LTD (E-FILE)
17 | 57e /Mrl];/:/l /2026' )2024-\25 [A] EIURASIAN'CANCER RESEARCH COUNCIL (E*FILE)
5| A >026.2027 | [A] HBAWA BUSINESS RESEARCH AND EDUCATION FOUNDATION
18 | 2798/Mum/2026 027 Py r
o] TA 01619 | IALKAYBEE CONSTRUCTEON&ENGINEERS PRIVATE LIMITED & s
2812/MuM/2026 | 201819 len gy | ST T
20 | zezd/Ml_Lrjl:a 5076 .2914-.15' ' [A] KUNAL ASHOK MEH'FA (EwFILE) i | :
.211‘ 2833 /Nlm 2026 | 20526 k, [k TULSIGOVARDHAN FrOUNDATION (EFILE). ’ 54
22 2833/“’115?4/2026 1 2020-21 ‘ [A] TWENTY FIRST CENTURWY‘ IRON &STEELS LIMITED(E*FILE)
23 4049/Mr5’?\,-|/2026 201819 | [A] CHEMAROMA DRUG HOU.SE.(E'-_'FILE) o
24 ITA 2013-14




CAUSE LIST OF E BENCH FOR 08 SEPTEMBER-ZOZG (TUESDAY)

BEFORE HON BLE NARENDER KUM R CHOUDHRY, JUDICIAL MEMBER
{ AND HON BLE BIJAYANANDA P USETH ACCOUNTANT MEMBER

IN COURT ROOM 9 ol _
v AT 10 3’0- AM'
' . Assmt. N o o ‘
Srl | Appeal Number | Year o o Assessee Name RS 1 Rem.?rll(s‘.
ITA . . R L T B ;
25 | a814/MUM/2026 2906 ‘ [D] EVON,ITH YALUE ST_EL LIMITED (E—FILE) ) | | :.i
26 | CO 256/MUM/2026; 2006 [A] EVONITH VALUE ST :EL LIMITED (E-FILE) "
' ITA ' . T ]
27 | 4816/MUM /2026 2018 19v | [D] HINA DHIREN GAD?YA (E FILE) o - ':
: = — . - — .
28 | coor MUM /2026 2_02172022 [A] KOMAL PRAMOD LAT H (E- FILE) |
. ITA . EEY
29 5390/MUM/2026. 20‘16—'1,7 [D‘]‘EXPORT IMPORT DANK OF‘II\LDIA‘(‘E FILE) S i
CITA S e P - R g
30 " 5208/MUM/2026 2_9.16-20._17 [A},__E.),(PORT IMPOT(T BANI_{ OE IN_DTA”(E FILE) s o 1
‘ L ITA o rre | At ever 1 SR : E
_3_1 5299/MUM /2026 2017 2018 | [A] E?{PORT IMPORT BA\IK OF INDIA (E FILE) | - |
- ITA , . » - o . . ' co ’ 1
32» 5409/MUM/2026 202‘0>21 [A] HANSA PRABHUDAS HARSORA (E FILE) , , B ‘ ;
33| - ITA . 2026-27 [Al TOSHA EDUCATIONAL AND WELFARE TRUST KAUSA MUMBRA ‘
771, 5415/MUM/2026 | T °7 N(E- FILE) o . : . Co R
34 5568/MUM/2026 | 2016-“17 [A] THE IRISH HOUSE FDOD‘AI\‘TD BEVERAGESE\}/T LTD »(E—ELLE) ‘ | | s
" AsSi tRFgIStI‘aI‘ :
0 o -Sep-2026| -

!




T

RIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 09:

BEFORE HON'BLE NARENDER KU
AND HON' BLE BIJAYANANDA

SEPTEMBER—ZOZG '('WE'D'N'ESDAY)

2|

A

e

IN COURT ROOM 9

%
;

R CHOUDHRY JUDICIAL MEMBER
USETH ACCOUNTANT MEMBER

- 118

24

2864/MUM/2026

2020-21

| AT 10,30 AM
sri Appeal Number A;f::‘:‘ - | " Assessee Name Rem?rks
1 1979/@?,[/2024 | 200102 | [A] TATA COMMUNICATIONS LTD.
2 1980”3,8:4/2024 2000-01 [A] TATA .COMMUNICAT]ONS'LTD. 1
LN /,leuTJ?VI 12005 | 2018-19 | "[A]‘KMB SERVICES PRIVATE LIMITED (E-FILE)
4 |ITA 825/MUM/2026| 2015-16 | [A] KMB SERVICES PRIVATE LIM_ITED (E-FILE)
5 |1TA 826/MUM/2026 2016-17 [A] KMB SERVICES PRIVATE LI'MITED“‘(E-FILE) o |
6 |ITA 827/MUM/2026| 2017-18 | [A] KMB SERVICES PRI\/ATEVLIMI‘TED (EFILE) - ‘
7 | BMA 1/MUM/2026 | 2020-21 | [A] JAYA PARMANAND PATEL . b
8 | BMA 3/MUM/2026 fﬁzozo;—’zoz; [A] SHIVANI DAHANUKAR(E~FILE) o !
9. | BMA 4/MUM/2026 | 2021-2022 | [A] SHIVANI DAHANUKAR (E-FILE) L
v_1o‘ BMA 5/MUM/2026 A»202.2-23.' W SHIVANI DAHANUKAR:(‘EFILE)’ 4
11 | BMA 6/MUM/2026 | 2023-2024 | [A] SHIVANI DAHANUKAR (E-FILE) {'
12 | BMA 7/MUM/2026 | 2024-2025 | [A] SHIVANI DAHANUKAR (E-FILE) -
13 | BMA 8/MUM/2026 | 2020-2021 | [A] AMIT DAHANUKAR (E-FILE) :
14 | BMA 9/MUM/2026 | 2021-2022 | [A] AMIT DAHANUKAR (E-FILE)
15 | BMA 10/MUM/2026 2017-18 | [A] LEENUS GEORGE KOODARAPILLY (E-FILE)
16 [BMA 11/MUM/2026| 201819 | [A] LEENUS GEORGE KOODARAPILLY (E-FILE) . -
17 |BMA 12/MUM/2026 ‘2q19~20 [A] LEENUS GEORGE KOODARAPILLY (E-FILE)
BMA 13/MUM/2026| 2020-21 | [A] LEENUS GEORGE KOPDARAPILLY (E-FILE) -
19 .BMA 14/MUM/2026 '202_1}-22 [Aj T_EENUS GEO‘RQE KODDARAPILLY (E-FILE)‘_ E
20 1587/;[6’:4/2026. -2011-12 [A] KESARL TOURS PRIVATE LIMITED (E-FILE) |
121 ‘1588”,1]6’?“/2026. ”_'2012“-1_3 [A] KESART TOURS PRIVATE LIMITED :(EfEVILE)V.’ Y
|2 ssoopinyanzs | 2114 | esant o e Lt 1)
23 1596/‘%’?“/2'026 2014-15 | [A] K'ESART-TOUR‘S PRIVATE LIMI'T'ED'(E»FILE)
, 2716/1\,%' /2026 2017-18 | [A] KUNDAN INDUSTRIEF LIMITED (E- FILE)
25 ITA [A] KRISHNAKUMAR HARTKRISHNA LAKHOTIA (EFILE) |

!



CAUSE LIST OFE BENCH FOR 09/

SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON' BLE NARENDER KUMlAR CHOUDHRY, JUDICIAL MEMBER

AND HON' BLE BIJAYANANDA P

RUSETH ACCOUNTANT MEMBER

STy

INCOURTROOMQ

e .AT1030AM |
Srl | Appeal Number Aizra“rt ‘ . Assessee Name o Remarks
26 | e69 /|v1|m4 12026 | 201314 | [A] oe INFRASTRUCTHRE COMPANY LIMITED (E—FILE)
27 | 4033 /hflm,‘ /2026 | 201516 | [A] HAR KRISHNA EXP({)RTS‘PRIVATE LIMITED (E-FILE)
28 4122/%’;4/'2026 'zozofzi' [A] VALII PARBAT VAID (.E»FILE)‘ | o
29 4812/%"’\‘4/2026-‘ -2017-18 | ID] HIGHPOINT F”-'R.OPER'T,IES.PRIVCATE»,LIMI.TED (EFILE)
30 4878/%’1}4 /2026 | 201718 .[A_] I:-IIGI-‘IPOI?NT.F"RQPE“R;TIESvP’RIVATE LIMITED'(E~FTLE)
31| Lo /n}ma 12026 2Qi$f19; [A] »HI‘GHIS'QINT P‘RvOPEF»!TIES PRIVATE L'IM}_IT"_EDE(’E“EIYLE)'V .
(72| sooginzozs | 201949 |91 HIGHPOINT PROFEFTIES PRIVTE LINITED (L)
33 4888/%’:4/2026 201718 |[A] »T}(ZADAM“BIN‘I PANDA ErFILE) | e |

_» ,Q\,Ji

egistian

4-Sep-2026)




INCOME TAX.APPELLATE TR

IBUNAL, MUMBAI BENCHES *

CAUSE LIST OF E BENCH FOR Io

BEFORE HON'BLE NARENDER KU M{
AND HON'BLE BLJAYANANDA PR

_IN.COURT ROOM 9

-SEPTEMBER-2026 (THURSDAY)

™

R CHOUDHRY JUDICIAL MEMBER
USETH, AQCOUNT{\NT,MEMBER :

AT _10 30 AM_

Srl | Appeal Number | A$Z'::' Assessee Name _Rem_a;r_ks

1] aost /pfml 2016 | 201213 [D] ESSAR POWER (JHA}}KHAN_D) o ] _f v

2 | 1ogamunyz0ts | 2074715 | DI IAYBHARAT TEXTILE;S & REAL ESTATE LTD (RECALLED MATTER)

31 1068 /l\flm,l /zoIs vv 20:1:4-‘15' [D]‘JAYBHAI{AT TEXTILE;S & REAL ESIATE'LTZD '(NECALLEII MATIE.R)_ ] ]
4| g 4”}'3:,‘ 73024 | 201314 .V[D] KIRTI KUMAR HANJA(RIMAL JAIN (E- FILED) | |
5 | ese /I\E/:d/z;ozs " ‘2’9:1‘4.515' {101 ‘KAJQI._ LEASING AND FINANCE PRIVATE LIMITED (E FILE)
6 |1TA 888/MUM/12026 | zb23524 | [D]"KARISHMA;'SINGH (ErFILE) l L . '
7 2342/%’?4/2026 | ”_201‘7“-‘18 [D] HARESH RATILALTRIVEDI (E- FILE) D 3 |
N /NIIIJ’:,I o026 | 202122 | [A] TIRTHNKAR FINANCIAL SERVICES PRIVATE LIMITED (E-FILE)

9 | ITA 30/MUM/2026 | 2019-20. | [A] TMW FINTECH PRIVATE LIMITED (E-FILE) |

= o _200‘6;0‘7. | N[&MIESEA M Sﬂ?—ggg% lLé;vuTED (NOW MEREED WITH TECI-I

1| e /l\im,l /2026 | 201314 | [A] KLEANZONE SYSTEMS INDIA PRIVATE LIMITED (E—FILE) 5
‘1‘2 1519 /dmﬂ /2026 | 201415 | [A] KLEANZONE sYSTEME INpIA_PRIVAT:E‘ LIITED (E-FILE)

13|, szI /l\}IIJ?/I j2026 | 200910 |[A] KLEANZONE s;YsTEmfs INpIA PE‘IVATE LIM'ITED(E—EILEE).

14| e /IJHTJ’;I /2026 | 201011 | [A] KLEANZONE SYSTEMS INDIA \ PRIVATE LIM'I'TIE'S‘:(EEFILE) .,

15 | 1895/1\}'&/2026 2018419 | [A] HEMLATA BHARANI (E—FILE)

16 | 3364 /NIIE?/I/ZOZG 201819 | [AJE EROS INTERNATIONAL MEDIA LIMITED (EFILE)

N . /IVII-lrJ?/I /2026' 201516 | [A] E%QS‘INTERNATIQN AL FILMS PRIVATE LIMITED (E*FILE) ]
18 zsog/n\mn 12026 .‘201v7-‘1>8 [A] EROS INTERNATION;\L FILMS PR;IV»ATE“LIMITEI‘D‘~(‘E~'F"I§‘_IE‘)» .
19 ‘zsiokl\}tmvzo% 2‘021'3-19 [A] EROS INTERN?ATION AL FILMS PRIVATE-LIMIT?ED (:EEFELgi) r

20 | 308, /IJHT& 2026 | 2'032’0‘}-‘»'21 | NNATRI TEXTILE PROCESSORS (E~FILE) et | .

2| sy | 9220 |0 o o e e '

2 ITA 2017-18 | [A] HAFIZ DAWOOD CHANGANT "(E:FILE) -

5264/MUM/2026




: B‘U_NALf,. MUMBAI BENCHES

2026 (MONDAX)

. BEFORE HON'BLE AMIT SH KLA, JUDICIAL MEMBER .
AND HON'BLE MAKARAND VASANT I\'!) HADEOKAR, ACCOUNTANT MEMBER

CAUSE LISTOF F BENCH FOR 07 "SEP'T‘EMBER-

IN COURT ROOM 4

_AT10i30AM 7 -
' ' »Rema;‘ks

Appeal Number (Assmt. Year, | Assessee Name

Sy
: } ) T
1 [ ITA 3274/MUM/2024 | 2014-15 | [A] VINAY RAMANLAL SHAH: (E-FILING)

i

2 | ITA 3284/MUM/2024 | 2016-17 | [A] SHRI VINAY RAMANLAL SHAH (E-FILING)

3 | ITA 6889/MUM/2024 | 2015-16 | [A] SPAN REALTORS (E-FILING)

4 | ITA 6891/MUM/2024 | 2021-22 | [A] SPAN REALTORS (E—FIL#NG)

5 | ITA 6892/MUM/2024 | 2018-19 | [A] SPAN REALTORS (EfFIEfNG) '

6 | ITA 6893/MUM/2024 'A‘12920-21' [A] SPAN REALTORS '(E—FIL&(NG) :

7 | ITA 6894/MUM/2024 |  2016-17 | [A] SPAN REALTORS (E—HL[ING) | !;

8 | ITA 6895/MUM/2‘024“ 2019-20 | [A] SPAN REALTORS (E—FIJING) ] . ?
; =

9° | ITA 6900/MUM/2024 | 2017-18 [A] SPAN DEVELOPERS (E%LING)
10 | IA 6901/MUM/2024 © 2015-16 | [A] SPAN DEVELOPERS (f;}FIuNG)' R SR
11 | ITA 6902/MUM/2024 | 2016-17 | [A] SPAN DEVELOPERS (E}FILING) ‘ ‘

12 | ITA 6963/MUM/2024 | 2019-20 [A] SPAN DEVELOPERS (E}FILING) ‘ A
13 | ITA 6964/MUM/2024 2020-21 | [A] SPAN DEVELOPERS (ELFILING)‘

14.] ITA 5290/MUM/2025 | 2018-19 | [A] ISV INGREDIENT. i }
15 | ITA 6848/MUM/2025 | 2022-23 | [D] MIKLENS BIO PRIVATE LIMITED (E-FILE)

I R et (LS SRS N N

16 | ITA 7019/MUM/2025 | 202223 | [A] MIKLENS BIO PVT LTD e
{ 17 | ITA 2300/MUM/2026 | 2016-17 | [D] VEDARAMBH P'ROPER'TIES LLP (E-FILE) i

18 IfA 6321/MUM/2026 2017-18 _ [A] JAIRA] MOHANDAS MOHINANI (E~FILE)

19 | ITA 6324/MUM/2026 | - 2015-16 | [A] VASA INTERNATIONﬁ&L (E-FILE)
20 | ITA 6329/MUM/2026 | 2016-17 | [A] VASA INTERNATION,?(L (E-FILE)
21 | ITA 6239/MUM/2026 | 2018-2019 | [A] JANAK-ALYAN”SAHAK#&RI BANK LIMITED




TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

" CAUSE LIS

AND HON'BLE MAKARAND VASANT M' \HADEOKAR, ACCOUNTANT MEMBER

BEFO

T OF E BENCH FOR 08 SEPTEMBER-2026 (TUESDAY) ;

RE HON'BLE AMIT SH KLA JUDICIAL MEMBER

IN COURT ROOM 4 B

;,
/;

i | AT 10:30 AM N
Srl | Appeal Number |Assmt. Year| ‘ v I | Assessee Name ‘ ﬁéméq}ks
1 | ezesmom j2025 201619 c[én]\z ?ER'LI;RC?—!I\JOSS?N PBIVATE* LIMITED (SUCCESSOR TO ASHTAVINAYAKA
2 | ITA 7981/MUM/2025 | 2018-19 | [A] VIMLA ASHOK KOTHARII(E~FILE) B i
3 | ITA4991/MUM/2026 | 201819 | [A] VIMLA ASHOK KOTHARL
4 | TTA463/MUM/2026 | 2009-10 | [A] SHYAM NARAYAN AND E;ROTHERS (E-FILE)
5 | ITA464/MUM/2026 | 2010-11 | [A] SHYAM NARAYAN ANDTFROTHERS (E-FILE)
.6> ITA 1522/Mum)2026 ‘,.2:01‘5;16 F[QJE )SHRI VENKATESH MULTL STATE. CO- ~OPERATIVE CREDIT SOCIETY (E— |
7 | a sszymumraozs | 201617 F[Iﬁz]E )SHRI VENKATESH MULTI STATE CO-OPERATIVE CREDIT SOCIETY (E- I B {
8 | ITA 1833/MUM/2026 | 2009-10 | [A] VISHWANATH RAJU SH‘ETTY (‘EfFX‘LE) - : v' o 2 - ) ; f ’
9 | ITA2104/MUM/2026 | 2009-10 | [D] FLORA SECURITIES (E}FILE) ‘ [ ‘
10 | ITA 2232/MUM/2026 | 2016-2017 | [A] JIVRAJ AMBAVI KARA(\(IYA (E-FILE) " { T
I - 2373/MUM/2025 B v22916-;1 | ([ng: IJJE(;TI SATISH: NATK A3 WIFE AND LEGAL HEIR ‘OF LATE SATISH P NAIK - }! T
12 | ITA 3081/MUM/2026 vv.2'0,16-j17" [A] JMD VENTURES LIMITED (E~FILE) ’ l'
13 | ITA 3082/MUM/2026 | 2017-18 | [A] IMD VENTURES LIMrfﬁsD (E-FILE) ;
14 | ITA 6366/MUM/2026 | 2016-17 | [D] UNION BANK OF INDIA -
15 | ITA 6367/MUM/2026 | 2017-18 | [D] UNION BANK OF INDIA
16 | ITA 6368/MUM/2026 | - 2023-24 | [D] UNION BANK OF INDiA
17 | TTA 6372/MUM/2026 | 2015-16 | [D] FIERO FERNANDES |
18 | ITA 6403/MUM/2026 zgg;-lzg?fo [A] VIPASSANA RESEAR(%H INSTITUTE
19 | TTA 6404/MUM/2026 20220?3'12_%;0 [A] VIPASSANA RESEARC#H INSTIT UTE
20 | ITA5826/MUM/2026 |  NA | [A] ST JOHN THE EVAN(%ELIST CHURCH - ,

iSE rgt Registran

~Sep-2026] -




BEFORE HON'BLE AMIT SH ' KLA, JUDICIAL MEMBER

_{

!

AND HON'BLE MAKARAND VASANT M HADEOKAR ACCOUNTANT MEMBER . / o
IN COURTROOM 4 | /
o AT 10:30 AM |
Srl | Appeal Number |Assmt. Year o ‘ j Ass;as‘seg Name Remar;ks
1 | ITA6134/MUM/2024 | 2010-11 | [A] MANOJKUMAR BABULAL PUNAMIYA -
2 | ITA 1796/MUM/2025 | 2017-18 | [D] M/S. VENUS INTERNATIONAL (E-FILE)
3 | TTA 1822/MUM/2025 | 2012-13 | [D] JUZAR MUSTANSIR ANGOOTHIWALA (E-FILE)
-4 | €O 160/MUM/2026 | 2012-13 | [A] JUZAR MUSTANSIR ANqIOOTHIWALA e
5 | ITA9500/MUM/2025 |  2009-10 | [D] JIK INDUSTRIES LIMIT%D (E-FILE) S
6 | ITA283/MUM/2026 | 201920 | [A] JAYA AMITABH BACHchxN (E-FILE (SMC)) - |
A - 4%&(5@‘;026 2020-21 [A] JAYA AMITABH BACHCI‘I‘AN (E-FILE) | [ _. :
8 | ITA 1121/MUM/2036 | 2021-2022 | [D] VIDEO WAL INDIA PﬁIVATE LIMITED (E-FILE) o J f .
9 | ITA 2021/MUM/2026 | 2017-2018" | [A] JEEVANLAL RIKHABCH}-\ND JAIN (E-FILE) ‘ R
10 | ITA 3133/MUM/2026 | “2021-22 | [A] VINODKUMAR VELRAJ[MEHTA (HUF) EFILE) ” [ "
11 | ITA4273/MUM/2026 | 2011-12 | [A] ITD ENTERTAINMENTIMEDIA VT LD (£F1LE) ~ ! T
12 | ITA 4376/MUM/2026 | 2022-23 | [A] UDAY KHIMJI SHAH (z% FILE) ' 1
13 | TA4675/MUM/2026 | 2012 | [D] FEDERAL BRANDS LIVITED ]
14 | ITA4705/MUM/2026 | 2019 - 20 | [A] MADHU SUBTRONIC COMPONENTS PRIVATE LIMITED
1 15 | 17a s157/MUM/2026 1202223 | [A] VISHALCHANDRA DII\;IESHKUMAR SHAH HUF f
16 | ITA G405/MUM/2026 | 202223 | [A] JBF INDUSTRIES LTD i
17 | TTA 6430/MUM/2026 | 25272810 | tag SRt virx LA'DHABI?AI KDO JAIN VIDHYARTHI GRIHA
18 | ITA 6431/MUM/2026 223?12_?;50 [A] SHRI VIRJL LA‘DHABvI»tAi KIDO JAIN VIDHYARTHI GRIHA
20| coamoanes | i [PV FOUDSION €1 B
20 ’rrA 6435/MUM/2026 app’}zggble.v {,-Aj VAZIRAN FOUNDA?}{ON R ; - [
| 21 | A 6442/MUM/2026 |  2023-24 | [A] VARANGA METAL. ! ' { |
22 | ITA 6445/MUM/2026 |  2018-19 | [A] JATA SHANKAR YAE!AV ] , ‘ :
23 | ITA 6451/MUM/2026 | 2026-27 | [A] ST JUDES CHURCHI [ T
24 | TTA 6495/MUM/2026 | 2015-16 - | [D] VINOD JHAMAMALILULLAIW RN ; \f R
25 | CO261/MUM/2026 | 2015-16 | [A]VINOD JHAMAMAL[LULLA : o ; | .
.w‘)r)\;‘ .

Assistant Registrar]
P& 0g-5ep-2026]

(



JNAL, MUMBAI BENCHES

— e

CAUSE LIST OF F.BENCH FOR 10-S

.EPTE‘MBER.-z‘ozs?(I HURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT M HADEOKAR, ACCOUNTAN’I' MEMBER

IN COURTROOM 4

|

AT 10:30 AM

Sl | Appeal Number [Assmt. Year Assessee Name ﬁenﬁrjkg
1 | ITA 9145/MUM/2025 | 201920 | [A] URVIL AKSHAYA JAN | !
I — /MUM 12026 0162017 Ftrﬁz I)JDAYACHAL GOREGAON CO-OPERATIVE HOUSING SOCIETY LTD. (B |
3| ITA3263/MUM/2026 | 2019-20 | [A] JIGAR PRADEEPKUMAR ] EHAVERI (EWFILE) |
4 | ITA3264/MUM/2026 | 2019-20 | [A)JIGAR PRADEEPKUMAR}JHAVERI (BFLE) I
5 | ITA 4269/MUM/2026 Hzoq‘%zdos' A] MADHU RAMCHAND LUI}JD (E-FILE) ] , L
6 | ITA 4270/MUM/2026 | 2009-2010 | [A] MADHU RAMCHAND LUFD (E-FILE) J B |
7 | ITA 5198/MUM/2026 | 2021-22° | [D] UTTAM KuMAR'EUKHAvLAJ JAIN | N " f : ;
8 | ITA5201/MUM/2026 | 2023-24 | [D] UTTAM KUMAR PUKHA'B{-AJ JAIN : :{ o
9 | ITA 5250/MUM/2026 | ‘202‘}2-237 ”[D] UTTAM KUMAR PUKHAszJ JAIN f
10 | ITA 5297/MUM/2026 | 2020-21 | [A] UTTAM KUMAR PUKHAFAJ JAIN § _ { T
11 | ITA 5337/MUM/2026 | 2023-24 . | [A] UTTAM KL}MARFUKHA}QAJ JAIN a ) :
12 | ITA5338/MUM/2026 | 2022-23 | [A] UTTAM KUMAR PUKHﬁTRAJ JAIN - - »' |
13 | ITA 5340/MUM/2026 | 2021-22 | [A] UTTAM KUMAR PUKHATRAJ IAIN
14 | ITA5220/MUM/2026 | 2014-15 | [D] JATIN NANJI CHHEDA E
15 | ITA 5284/MUM/2026 | 2017-18 | [A] JANTA WAFERS PVT LTD ";
16 | ITA 5378/MUM/2026 | 2017-18 | [A] JANTA WAFERS PVT ITD
17 | TTA'5998/MUM/2026 | 201314 _ | [A] JAYSHREE RAVI SAN(;’:HETI (EFLE) |
18 | ITA 6519/MUM/2026 |  2021-22 -| [A] FRAGOMATRIX PERF.{JMES we ]
19 | T7A 6520/MUM/2026 | 2022-23 | [A] FRAGOMATRIX PERFPMES LLP (
20 | ITA 6521/MUM/2026 | 2022-23 | [D] FRAGOMATRIX PERF{UMES we ; ‘
21 | ITA 6522/MUM/2026 |  2021-22 | [D] FRAGOMATRIX PER%UMES e o L f | ,’l
22 | TTA 6608/MUM/2026 | 2016-17 | [A] VARADA MERCANTI(E PVT. LTD. (E- FILE) = ) S
23 | ITA 6609/MUM/2026 |  2017-18 | [A] VARADA MERCANTIJ_E PVT. LTD. (E- FILE) j ) o I ’
24 ITA 6613/MUM/}202‘6’ 2020-21 - | [A] VIVEK TRIVEDI (.E~F]LILE_) '.‘? I '
25 | ITA 6623/MUM/2026 | 2019-20 | [A] VIVEK TRIVEDI (E-{tnej - f . v,
26 | ITA 6632/MUM/2026 | * 2022-23 |[A] JILO EXPORTS PVTILTD (E-FILE) ) |
27| ITA 6640/MUM/2026 | 20»15-1'6 [A] JAYSHREE RAVI=SA\-INCHE‘TIV(E~FI‘LE) | ' '

‘ 7. i

Assi;

2

;__\\/.

tan Reglstrar .



 CAUSE LIST OF G BENCH FOR QZEEE[E.MEER_ZQZ_&(MQNDAI)

i -

BEFORE HON'BLE BEENA PILLAL JUDICIAL MEMBER
. AND HON'BLE PRABHASH SHQNKAR, ACCOUNTANT MEMBER
IN COURT ROOM 1
: . . BT 02D Oy
Srl | Appeal Number | Assmt. Year o ‘ : Assesse‘e Name Remarks
1 | ITA9284/MUM/2025 | . 2016-17 | [D] YES BANK LIMITED (E-FILE) '
2 | ITA9357/MUM/2025 | 2015-16 | [A]YES BANK LIMITED (E-FILE) ,
3| mA 9358[MUM/2025 2016-17 | [D] YES BANK LIMITED (E-FILE)
4 | TA9350/MUM/2025 | 2016-17 | [A] YES BANK LIMITED (E-FILE)
s | ITA 9360/MUM/2025 |  2017-18 | [D] YES BANK LIMITED (E-FILE)
6 | A 9361/MUM/2025 H .2°i7‘13, | [A] YES BANK LIMITED (E-FILE)
7 | mA9362/MUM/2025 | 201819 [[A] YES BANK LIMrrED»(EI-FIL)'AE')
8 | ITA9363/MUM/2025 | 2018-19 |[D] YES BANK LIMITED (E-FILE) J s
9 | COB4/MUM/2026° | 2016-17 |[A]YES BANK LIMITED (E-FILE) B
10 | CO135/MUM/2026 | 201718 [[A]YESBANKLIMITED |
11| o 251/MUM/2026 | - 2018:19 [A] YES BANK LIMITED (E-FILE)
12 | ITA 941/MUM/2026 _zqz_i-zz | 141 YES BANK LIMITED (£-FILE) f
13 | ITA942/MUM/2026 | 2022-23 | [A] YES BANK LIMITED (E-FILE) ' '
14 | ITA 1115/MUM/2026 |  2017-18 | [D], YES BANK LIMITED (E-FILE) I
15 | ITA 1116/MUM/2026 | 2021-22 | [D] VES BANK LIMITED (E-FILE)
16 | A 1117_/MuM/2026 . 2022-23 | [D] YES BANK LTD (E-FILE)
17 | ITA1876/MUM/2026 | 202021 | [A]YES BANK LIMITED (E-FILE)
18 | ITA 1877/MUM/2026 | AAACY2068D | [A] YES BANK LIMITED (E-FILE;)
19 | ITA2371/MUM/2026 | 2023-24 | [D] YES BANK LIMITED(E‘«FILit"IG)
120 | TTA2386/MUM/2026 | 2020-21 | [D] YES BANK LIMITED (E-FILE) ;
21 | ITA2490/MUM/2026 | 201819 | [D] YES BANK LIMITED (E-FILE)
22 | TTAB634/MUM/2025 | 2011-12 |[A] ZODIACDEVELOPERSPVTHTD .
}23) ma 998/MUM/2026 | 2014-15 | [D] ZENITH STEEL PIPES & INLJUSTRIES LIMITED (E-FILE)
24 | ITA1015/MUM/2026 | 2022-23 | [A] GARAMORE TOLLY PRIVATE|LIMITED R '
25 | ITA2991/MUM/2026. |  2016-17 _tA] SONIA KULWINDER SINGH PADDA (E~FILE) | _
| 26 | ITA6046/MUM/2026 | * 2020-21 |[A] SHRINIVAS BALAJI DESAT (E-FILE) =
27 | ITA6053/MUM/2026 | 2017-18 | [A] SATPAL DARSHAN SINGH BHINDER (E-FILE)
28 | ITA6054/MUM/2026 | 2022-23 | [A] SCAFFOLD PROPERTIES PRIVATE LIMITED (E—FILE)
29 | ITA 6058/MUM/2026 201617 | [A]LTHE SOCIETY OF HELPER OF MARY (E-FILE)
| 30 | 17A 6064/MUM/2026 | 2016-17 | [D] GODREJ AGROVET LIM'ITEDE(&FILE) ’ A
31| ITA6070/MUM/2026 | . 2014-15 [D] SANJONA BUILDERS (E- FILE)
32 ITA 6097/MUM/2026 2016-17 [A] WALLSTREET CAPITAL MARKETS PRIVATE LIMI‘TED ( [:-FILE)
A;s'sistant Registra‘

_04-Sep-202i




N

P

CAUSE LIST OF G BENCH FOR %ﬁ_sﬁmuamo_zumm) -

~ BEFORE HON'BLE BEENA PILLAT, JUDICIAL MEMBER
~. AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURLROOM 1

b3

|

I
[
|
i
i
!

. ZI}TIO“!' b Py, R

Sl | Appeal Number. |Assmt. Year l Assessee Name Remarks
1 | ITA9506/MUM/2025 | 2019-20, |[D] GRID TRADING PRIVATE LIMITED (E-FILE)

2 | O 99/MUM/2026 201920 | [A] GRID TRADING PRIVATE LEIMITED
3| ITA3158/MUM/2026 | - 2012 | [D] GIRRAJ KISHOR AGRAWAL (E-FILE) .
-4 | ITA3159/MUM/2026 | 201819 | [D] GIRRAJ KISHOR AGRAWAL (E-FILE)
5 | ImA 3160/MUM/2026 | _'20‘_19-2‘0 [D] GIRRAJ KISHQR AGRAWAL| {E-FILE (SMC))
6 | CO209/MUM/2026 2012 | [A],GIRRAJ KISHOR AGRAWAL )
| 7 | A 3413/MUM/2026 '_2613_‘14 |1 6IRRAY KISHOR AGRAWAL| (E-FILE)
8 | mA 5414/MUM/2026 1. 201415 | (o) GIRRAJ_KISHOR AGRAWAL (E-FILE) '
9 A 3415/MUM/2026 | 2015-16 | [D] GIRRA] KISHOR AGRAWAL| (E-FILE)
10 | ITA 3416/MUM/2026 | 2016-17 |[D] GIRRAJ KISHOR AGRAWAL|(E-FILE) ) o
11 | ITA 3417/MUM/2026 | 2017-18 . |[D] GIRRAJ_I_(ISHOR AGRAWAEJ(‘-(EFILE) S -

12 | TTA46L/MUM/2024 | 2017-18 | [A] GOMA PROCESS TECHNOLQGIES PVT LTD |
13 | ITA7831/MUM/2025 | 201516  [[A] GRQOVE FINANCE AND INVESTMENT PVT LTD |
14 | ITA7832/MUM/2025 ' 2015-16 | [A] GROOVE FINANCE AND IN\%ESTMENT PVT LTD

| 15 | rTag00s/MUM/2025 | 201819 | [A] GREATWHITE GLOBAL PVT LTD
16 | ITA8020/MUM/2025 | 2017-18  |[A] SIEMENS GAMESA RENEWABLE POWER PRIVATE LIMITED
17 | ITA9076/MUM/2025 | 2020-21 | [A] ZEE MEDIA CORPORATION |TD.
18 | ITA 2066/MUM/2026 | - 2017-18 | [D] SH}II"ZEEJI PAPER CQ'RvPORAT}[ON (E-FILE)

| 19 | TA3062/MUM/2026 | 2018 | [D] SHETH REALTORS ‘{EFILE) :
20 | ITA3911/MUM/2026 | 2019-20 | [A] SHETH REALTORS (E-FILE)
21 | ITA3912/MUM/2026 | 2020-21 | [A]SHETH REALTORS (E-FILEY | '
22 | mA 8083/_MUM/2026 2020 | [D] SHETH REALTORS | ; ', }
23 | ITA 8084/MUM/2026 2019 | [D] SHETH REALTORS 3 - !
24 | ITA3534/MUM/2026 | 2021-22 |[D] SUPER VALUE PROPERTIES >§;VATE LIMITED (E!Fn._E)
25| mA 3759/MUM/2026 | - 2013-14 | [A] SWARAJ IN}FRAST‘RUC‘TUREV VT LTD (E-FILE).

26 | ITA3786/MUM/2026 | 2016-17 | [A] SANTOSH MAHENDRA JAIN (E-FILE) -
27 | ITA3830/MUM/2026 | 2013-14  |[A] SI_D_DHARTI-‘I‘ SANJAY JAIN (EIFILE) ~ ‘

28 | ITA4854/MUM/2026 | 202526 | [A] SUVIDYA PRASARAK SANGH (E-FILE) [
29 | ITA5060/MUM/2026 | 2018-19 | [A] GDODSPOT ENTERPRISES PRIVATE LIMITED - |

30 | ITA5317/MUM/2026 | 202021 | [A] GOODSPOT ENTERPRISES PRIVATE LIMITED ’
31 | ITA5365/MUM/2026 | 2019-20 | [A] GOODSPOT ENTERPRISES PRIVATE LIMITED

.32 | ITA 5422/MUM/2026 201415 | [A] SUNSHINE MERCHANTS PRIVATE LIMITED
33 | ImA 5462/MUM/2026 © 2016-17 | [A] SUNSHINE PROJECTS PVT, LTD.

34 | ITA5441/MUM/2026 | 2017-18 {[A]SP CON‘S‘fRUCTION» |
35 | ITA6013/MUM/2026 2018-19 ‘ ’[A] sP CONSTRUCTIQN (EaFILE)ﬁ




CAUSE LIST OF G BENCH FOR ¢
BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER

AND HQN'BLE‘PRABHASH SH%NKAR, ACCOUNTANT MEMBER ( '

IN COURT ROOM 1 .

AT 1030 A

K

Assmt. Year

_ Sil Appeal Number - - Assessee Name Remarl"(s
_ 36 | ITA6100/MUM/2026 | 2019-20 | [D] WAA CABLES PRIVATE LIMITED (E-FILE) |
37 | ITA6112/MUM/2026 | * 2019-20 | [D] SANJANA CRYOGENIC STORAGES LTD. (E-FILE)
38 | ITA 6113/MUM/2626 2019-20 D] SANJANA CRYOGENIC STC?R‘/AGES LTD (E-FILE)
39 |- ITA 6114/MUM/2026 2020-21 [D] \SANJANA CRYOGENIC ST&)RAGES LTD (E-FILE)
40 | ITA 6120/MUM/2026 _NA [A] THE SALVATION ARMY (E- =1LE)_ ’
41 1 TTA 6134/MUM/2026 2025-26 [A] ST XAV‘I‘ERS'HIGH SCHOOL TRUST POWAIL
‘42’ ITA 6135/ MUM/202'_6 ‘ 2925-?6 “ [A] S‘T”)'(_A\(IERS HIGH SCHOO | TRUST POWAL
43 | TTA 6143/MUM/2026 202122 |[A] sc;‘_HQTTvPoQNAwALLA PRIVATE LIMITED b ) a3

¥

x_ 2

egistrarl
4-Sep-2026)
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CAUSE LIST OF G BENCH FOR

BEFORE HON'BLE JUSTICE (RE

ol , = o
D.) C V BHADANG, PRESIDENT

: A'N"DMHON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

"IN COURT ROOM 1

AT 10.30 AM .
srl Appeal Number | Assmt. Year , ‘ " Assessee Name Remarks
1. ITA 7609/MUM/2026 2015-16 | [A] SANDEEP LAXMAN KOKARFT (EH)
2. | ITA 7906/MUM/2025 2012-13 1A SURESH NANJI DABHI ‘ ‘ _
3 ITA 1987/ MUM/ZOZ@ 2009-10 [A] SAROI SHYAMSUNDER MHTAL (E-FILE)
4 | ITA5753/MUM/2026 | 2026-2027 | [A] SAH CHARITABLE TRUST (E-FILE_)
5 ' ITA 5754/MUM/2026 | 20262027 ' | [A] SAH CHARITABLE TRUST (E-FILE) -
6 | ITA5781/MUM/2026 | '20;1-3*13 [D] WAZEERA SALEH MITHIBQRWALA (E-FILE)
7 | ITAS5864/MUM/2026 | 2026-27 |[A] GLORIA CHRUCH (E-FILE) ‘
8. A 5905/MUM/2026 | 202627 | [A] ST. JOSEPHS HIGH SCHOOL ,
.9 | ITA 6149/MUM/;02$ 2020-21 | [A] SOMIR ARUN BANERJEE ’ '
10| ITA 6150/MUM/2026 | 2026-27 | [A] SINDHU SARVODAYA sotfiaﬁr 5
11 | ITA 6151/MUM/2026 - 2016-17 | [D] SDNIL-NANDLAL CHAWLA | ‘ |
12 | ITA6153/MUM/2026 | - 2025-26 | [A] SARASWATI ‘\./E'D' YSA‘GAR“:G.JRUKL‘JL T'Rusr
13 | ITA6156/MUM/2026 | 202223 | [A]SURAJ ESTATE DEVELOPERS LIMITED ; |
14 | ITA 6157/MUM/2026 “NA ' [A] SHERRY AND DIYA FouNbAUON o
15 | ITA 6174/MUM/2026 2011-12 | [A] SURESHCHAND SUGANCHAND JAIN
16 | ITA6573/MUM/2026 202021 | [A] SPORTA TECHNOLQGiEs PILIIVATE LIMITED
17 | ITA 6574/MUM/2026 _ 2‘021-22 [A] SPORTA TECHNOLOGIES bRivATE LIMITED

Assiétant Ré‘gistfar
4-Sep=2026]

%@ 1

el
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CAUSE LIST OF G BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

.BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

~ IN COURT ROOM 1 SR . R

AT1030AM Y

st Appeal Number [ Assmt: Year ' : 1 Assessee Name : ' . © - Remarks

‘ , ) 4, [A] SANOFI HEALTHCARE INDAI PVT LTD (SUCCESSOR IN BUSINESS OF SANOFI
1 ITA 8387/MUM/2025 ; 2013 14 PASTEUR INDIA PVT LTD )

p ] . ‘[A] SANOFI HEALTHCARE INDIA PVT LTD )SUCCESSOR IN BUSIN’ESS OF SANOFI
2 ITA 8388/ MUM/2025‘ 2014 15 PASTEUR INDIA PVT LTD)

| [A] SANOFI HEATLHCARE INDIA PRIVATE LIMITED (SUCCESSOR IN BUSINESS OF.
3| TTA7918/MUM/2025 | 2011-12 |opNoe pASTEUR INDIA PVT LTD DUT TO AMALGAMATION - N

4 | TTA8372/MUM/2026 | 2026-27 |[A] SHREE NARAYAN RATHI FOUNDATION =

5 1 A 2191/MUM/2026 . 2026-27-‘ [A]:SHREE NARAYAN RATHI EQUNDATION (E-FILE)

6 | ITAG93/MUM/2026 | 202021 | (D] GEETA MANISH SHAH (E- FILE) i

7 ITA 2139/MUM/2026 |- 2010-1’1 * 1 [A] THE SYNTHETIC AND ART SILK ! MILLS RESEARCH ASSOCIATION

8 | ITA2140/MUM/2026 | 2018-19 | [A] THE SYNTHETIC AND ART SILK MILLS RESEARCH ASSOCIATION

9 | ITA3881/MUM/2026 |- 2018-19 | [D] STAR TRACK TERMINALS fi LT (E-FILE)

10 | ITA 4778/MUM/2026 | 2026-27 | [A]SHRI MARUTI MANDIR JIRNODHAR SAMITI - \

11 . ITA 4779/MUM/2026 2026-27 .7 [A] SHRIFMARUTI MANDIR JIRNODHAR SAMITI (E-FILE)

12 lTA 6178/MUM/2026 2022-23 [A] SAFARI INDUSTRIES INDIA LIMITED

13 «fTA 6194/MUM/2026 2021-22 ] [A] SCHOTT POONAWALLA PRIVATE LIMITED

14| ITA 6196/MUM/2026 2017-18 - | [A] SHRI SURESH KARSAN SATRA

15 | ITA 6197/MUM/2026 20'25-26 [A] SARASWATI VED SAGAR GL}RUKUL TRUST

~

[

S
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* INCOME TAX APPEIL

ATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE VIKRAM: SINGI
AND HON'BLE DEBJANI MITR

"~ ‘CAUSE LIST OFH BENC FOR 07-SEPTEMBER—2026 (MONDAY)

“IN COURT ROOM 6

] YADAV, ACCOUNTANT MEMBER
A NEOGY, JUDICIAL MEMBER

l'

10 30AM |
Srl Appeal Number Assmt% Year - Assessee Name R'ema:rks
1| SA118/MUM/2025 | 2018-2019 | [A] TATA CHEMICALS LIMITED |
2| SALI9/MUM2025 | 2020-21 |[A] TATA CHEMICALS LivTED I
3 | I7A 1522/MUM/2015 ‘2'_0101-11 [A] TATA CHEMICALS LTD | ‘
4 | mA1zeMUM2015 | 201041 [[D] TATA CHEMICALS LTD. i |
5| ITA1480/MUM/2016 | 2011-12 | [D] TATA CHEMICALSLTD . | - = |
6 | ITA1589/MUM/2016 | 2011-12 | [A] TATA CHEMICALS LTD ... ]
7 | TTA 1946/MuM/2017 | 2012-13 [A] TATA CHEMICALS LTD -y
8 | TTA472/MUM/2018 | 2013-14 |[A] TATACHEMICALSLTD Y - _
9 | ITA2833/MUM/2019 | 2014-15 . [A] TATA CHEMICALS 17D - J
10 | A 11209/MUM/2021 . 2016:17 | [A] TATA CHEMICALS LTD.
11 | ITA 1279/MUM/2023 | 2018-2019 | [A] TATA CHEMICALS LIMITED
12 | ITA4013/MUM/2024 | 2020-21 | [A] TATA CHEMICALS LIMITEE()f ' |
13 | ITA4208/MUM/2024 | 2020-21 |[A] TECH DATA ADVANCED PRIVATE LIMITED |
14 | ITA6218/MUM/2024 | 2021-22" |[A] TECH DATA ADVANCED PYT LTD ' |
15 | ITA187/MUM/2026 | 2022-23 | [A] TATA CHEMICALS LIMITED _ a
16 | ITA3244/MUM/2013 |  2007-08 | [A] TCS E- SERVE LTD ( EARLIER KNOWN AS E-SERVE INTERNATIONAL LTD <y
17-| ITA7542/MUM/2013 | 2008-09 |[D]TCSESERVELTD | - 7
i 524 o ‘ 26 65;09 L[TAI%)Tcs E-SERVELTD (AMAL AMATED'WITH TATA CONSULTANCY SERVICES ( '
(19 | TTA1325/MUM/2014 |  2009-10. | [D] TCS E-SERV B oo e&,js
20 | ITA 1931/MUM/2014 | 200910 | [A] TCS E- SERVE L o ) ST .
21 | ITA4226/MUM/2014 | 2006-07 |[D]TCS E SERVELTD e W o \
T rvmaron | o (IR e |
23 | ITA5903/MUM/2017 | 200708 | [D] TCS E-SERVE LTD(NOW AMALGAMATED WITH TCS LIMITED) - o
24 | ITA6601/MUM/2024 | 2021-32 | [A] STATE BANK OF INDIA (EILE)
| 25 | rias77zmump2025 | 202223 | [A] STATE BANK OF INDIA (E-ILE) i
26 | TTA6B04/MUM/2024 | 2021-22 | [A] TTE TECHNOLOGY INDIA ARIVATE LIMITED (EFILING)
27 | ITA957/MUM/2026 | 202223 | [A] SAVLI COPPER PRODUCTS PRIVATE LIMITED (E-FILE) .
28 | ITA2209/MUM/2026 | 2022-23 | [A] SAS INSTITUTE (INDIA) PRIVATE LIMITED (E-FILE)

; .

S A
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s : e ™
IN APPELLATE TR !IBUNA MUMBAI_ BENCHE§
‘CAUSE LIST OF H BENCH FOR_Q‘ P 2026 (TUESDAY. )

BEFORE HON'BLE VIKRAM SINGI-I YADAY, ACCOUNTANT MEMBER -

AND HON'BLE DEBJANI-MITRA NEOGY, JUDICIAL MEMBER

IN COUR?' ROOM 6

LIMITED) (E~FILE)

10 30AM

srl Appeal"Number _Assmt. ‘Year ‘ » Assessee Name .Remélrks

1 | ITA 1536/MUM/2014 |, 2009-10 | [A] SANOFI INDIA LTD | ‘
2 | ITA 1662/MUM/2016 | 201 12 | [A] SANOFI INDIA LTD J : .

3| ITA3189/MUM/2019 | 2010-11 | [A] SANOFI INDIA LTD ( FORMERLY KNOWN AVENTIS PHARMA LTD)

4 | TTA3190/MUM/2019 .| 2012-13 | [A] SANOFI INDIA LTD, (FORMERLY KNOWN AS AVENTIS PHARMA LIMITED)

5 | ITA3191/MUM/2019. | 201314 | [A] SANOFIINDIALTD., B A '

6 | 17A 3192/MU’M/2019 | 201415 | [A]SANOFI INDIA‘I._TD:‘,_- ‘

7 | A 3_325/MIJM/»2019' 2010-11 | [D] M/S SANOFI INDIA LTD

'8 | ITA3326/MUM/2019 | 2012-13 | [D] M/S SANOFI INDIA LTD) 3|

9 | ITA 3‘329/MU,M/2019 2013-14 | [D] M/S SANOFI INI}IA;‘LTD' i ' B
10 | ITA 3330/MUM/2019 | 2013-14 [D] M/$ SANOFT INDIA LTD ' ’
: _ | [A] ARCHROMA INTERNATIONAL(INDIA) PVT LTD ( FORMERLY KNOWN AS

11| ITA1565/MUM/2016 |  2011-12 |HUNTSMAN INTERNATIONAL (INDIA) PVT. LTD ( AS SUCCESSOR TO BARODA

‘ _[TEXTILE EFFECTS PVT LTD). |

12 | ITAS5811/MUM/2024 | 2021-22 * | [A] ICCHAPURAM TOLLWAY PRIVATE LIMITED (E-FILE)

13 | ITA8489/MUM/2025 | 2020-21 |[A]ALKA ASHOK KAINE (E-FILE-SMC)

i 2 | 17 3505/MUM/2026 2022;23 [A] SIKA INDIA PRIVATE LIMITED (SUCCESSOR OF SIKA MBCC INDIA PRIVATE

4

"!f»l‘h. L

o




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

e

CAUSE LIST. OF H.’BEN’QH FOR Q&SEPTEMBER-ZMQZ_G (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGI'I 'YADAV, ACCOUNTANT MEMBER !
AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER

- IN COURT ROOM 6 ‘

" 10: 30AM
Srl Appeal Number Assfmt. Year _ o ) &‘ Assessee Name ’ g Rem;\‘rk
1. | mAsaoyMUM/2011 | 2007-08. | [A] THOMSON REUTERS INDIA P.LTD b
2 ITA 7765/MUM/2012 | * 2008-09 [A] THOMSON REUTERS IND{A P.LTD » \
3| ITA8706/MUM/2011 | 2007-08 | [A] TECH PACIFIC INDIA LTD) (now KNOWN AS INGRAM MICRO INDIA LTD) j
4 | TAGLYMUM2013 | 200809  |[AITATASTEELLTD | - - ’ o
5 | ITA4227/MUM/2024 | 202021 | [A] HINDUSTAN UNILEVER LIMITED . | B
6 | ITA4578/MUM/2024 | 2020:21 | [A] STERLING AND WILSON RENEWABLE ENERGY LIMITED o
el e
o | sy | iz | e ey (1o (LG oy y
9 | rAcess/MuM/2024 | 2021-22 | [A] STERLING ANDAWILSON RENEWABLE ENERGY LIMITED |
10 | ITAG646/MUM/2024 | 2021-22 | [A] SKF INDIA LIMITED (EILE) /- -
11 |IT(TP)A 686/MUM/2026|*  2022-23 | [A] SYNTAX SYSTEMS PRIVATE LIMITED (E-FILE) i
12 | TTA 7403/MUM/2026 | 2018-20 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH. BANK
13 | ITA7404/MUM/2026 | 2018-19 |[D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH, BANK a
14| ITA 7405/MUM/2026 | 2019-20 = | [D] DATTATRAY MAHAgéAJ '_KA‘LAMBE JAOLI SAH, BANK
15 | ITA7406/MUM/2026 | 2017-18 | [D] DATTATRAY MAHARAJ KALAVBE JAOLT SAH. BANK
16 | ITA 7407/MUM/2026 2013-19 [D] DATTATRAY MAHARA] KALAMBE JAOLI SAH. BANK
17 | TTA7408/MUM/2026 | 2017-18 | [D] DATTATRAY MAHARA] KALAMBE JAOLL SAH, BANK o
18.| ITA7409/MUM/2026 | 2018-19 | [D] DATTATRAY MAHARA] KA{AMBE JAOL SAH. BANK " |
19 | TTA7410/MUM/2026 | 2019-20 | [D] DATTATRAY MAHARAJ KALAMBE JAOLI SAH. BANK ’
20 | ITA7411/MUM/2026 | 2019-20 | [D] DATTATRAY MAHARAJ KALAMBE JAOLI SAH. BANK el
21 | TTA7412/MUM/2026 | 2019-20 | [D] DATTATRAY MAHARAJ KAFAMBE JAOLI SAH, BANK
22 | ITA7413/MUM/2026 | 201819 | [D] DATTATRAY MAHARAJ KALAMBE JAOLI SAH, BANK
23'( ITA 7414/MUM/2026 | 2017-18 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH. BANK . |
24 | ITA7415/MUM/2026- | 201819 | [D] DATTATRAY MAHARAT KALAMBE JAOLI SAH. BANK ‘
25 | ITA7416/MUM/2026 |  2019-20 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH, BANK
26 | ITA7417/MUM/2026 | 2019-20 | [D] DATTATRAY MAHAEAJ‘KALAMBE JAOLI SAH, BANK ; -
27 | ITA7418/MUM/2026 | 2019-20 | [D] DATTATRAY MAHARAJ KALAMBE JAOLI SAH. BANK i3
28 | ITA7419/MUM/2026 | 2018-19 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH. BANK
20 | ITA7420/MUM/2026 | 201920 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH. BANK
30 | ITA7421/MUM/2026 | 2018-19 | [D] DATTATRAY MAHARAJ KAJAMBE JAGLI SAH. BANK ’
31| ITA7422/MUM/2026 | 201819 | (D] DATTATRAY MAHARAJ KAAMBE JAOLI SAH. BANK
32 | ITA7423/MUM/2026 | 201920 | (D] DATTATRAY MAHARAJ KAUAMBE JAOLI SAH. BANK
33 | ITA7424/MUM/2026 | 2018-19 | [D] DATTATRAY MAHARAJ KAUAMBE JAOLI SAH, BANK
134 | ITA7425/MUM/2026 | 2017-18 | [D] DATTATRAY MAHARAJ KALAMBE JAOL SAH. BANK

., U
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CAUSE LIST OF H BENCH FOR 09-

BEFORE HON'BLE VIKRAM SINGH:
AND HON'BLE DEBJANI M:anx NEOGY, JUDICIAL MEMBER

IN COUR'IT ROOM 6

D
SEPTEMBER-2Q26 (WEDNE DAY)' ‘

YADAV, ACCOUNTANT MEMBER

, 10 30AM B
Sri Appeal Number | Assmt. Year| ‘ ] Assessee Name Remarks,
35 | ITA7426/MUM/2026 | 2019-20 | [D] DATTATRAY MAHARAJ KALAMBE JAOLI SAH. BANK
| 36 | ITA 7427/MUM/2026 2018-19 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH. BANK
37 | ITA7428/MUM/2026 | ~2018-19 | [D] DATTATRAY MAHARAJ K};\_AMBE JAOLI SAH. BANK
38 | ITA7429/MUM/2026 | "2017-18 |[D] DATTATRAY MAHARA] KA;AMBE JAOLI SAH. BANK r
39 | ITA7350/MUM/2026 | 2018-19 | [D] DATTATRAY MAHARAJ KA|AMBE JAOLT SAH. BANK ‘
40 | ITA7372/MUM/2026 | 201920 |[D] DATTATRAY MAHARAJ KALAMBE JAOLI SAH. BANK S
el
. Assistant Registrar
. : ep-2026
A -v - . :
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INCOME TAX APPELLATE TR

IBUNAL, MUMBAI BEN CHES

CAUSE LIST OF H BENCH FORiO-SEPI :EMB‘Eg-zgzs (T'HURS‘DAY)

' BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER

IN coumr-Room 6

.10: ;0AM i
18 1 Appeal Number As's‘mt‘.i,‘Year ; Assessee Name - : Remairks
1| A 4233/MUM/2024 | 201617 | [A]THE HONGKONG AND SHANGHAI BANKING CORPORATION LIMITED
' > | ma 423 A/MUM/2024- | - 201}_18 B[gi ,"\IFQSEI;ONGKONG AND SHANGHAT BANKING CORPORATION LIMITED JINDIA , :
T | m 2352024 [ 201819 B[RAI:!\ "\lrgHEEl;ONGKONG AND sHANc_;_H{u FD"ANKING‘CORPORATIOI_\I_ LIMITED‘-INDIA
4 | ITA 4236/MUM/2024 | zg;g.;o ‘ B[Q}\ NTEIEEFSIONGKONG AND sﬂ{rNGHAI I?A:NKING,CORPORATION LIMITED <INDIA
5| 1A a358/MUM/2024 2016-30 l:[ID]E ['JI')HE HONGKONG AND SH \N;GHAI*?ANKING coDPDDAgDN LvIMITI%D (E-
6| ITA4359/MUM/2024 | 201819 F[ID]E g)HE HONGKONG AND SHANGHAI BANKING CORPORATION LIMITED (E-
7 | 1TA4361/MUM/2024 | - 2017-18 F[IIE]E g;-IE HONGKONG AND SHANGHAI BANKING CORPORATION LIMITED (E—
8 | ITA 4363/MUM/2024 | 2016-17 F[ﬂ gl)-iE HONGKONG AN?‘SHANGHAI BA(N»KING CORPORATION LIMITED (E-
9 ITAVS453/MUM/»2024 | 202122 | [A] SAFILO INDIA PRIVATE LIMITED o
10 | ITA8923/MUM/2025 | 202223 |[A]'SONY PICTURES FILMS Il_\ipIA PRIVATE LIMITED . ‘
11| ITA211/MUM/2026 | 2019-20 |[A] KIRTTEE KHAITAN (E—FIL,EESME) .
12'| ITA212/MUM/2026 '| 2020-21 |[A] KIRTTEE KISHANGOPAL KHArrAN (E-FILE-SMC)
13 | ITA 1178/MUM/2026 || = 2022-23 | [A] CAPITA INDIA PRIVATE LIMITED ‘
‘14 | ITA 2339/MUM/2626 : 2922-23

[A] SINCH CLOUD COMMUNICf\TION SERVICES INDIA PRIVATE LIMIT ED (E- FILE)

4:Sep-2026]
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~ INCOME TAX APPELLATE T#

RIBUNAL, MUMBAI BENCHES

[

1
CAUSE LIST OF I BENCH FOR 07 SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE PAWAN*

%SINGH JUDICIAL MEMBER

AND HON'BLE GIRISH AGRAWAL ACCOUNTANT MEMBER

IN COUR'I' ROOM 11

HEAN

| AT'10 30 AM _ |
Srl Appeal Number | Ai:?rt' - - Assessee Name ’ -,. Remgrks
: TTA 2004-2005 | [A] STANDARD CH‘ART “RED HOLDINGS INC (SUCCESSOR OF -
. 4110/MUM/2008 B AMERICAN EXPRESS»BANK LTD :
; ITA i : & ' e ;
2| 4170/MuM/2008 2094_2005 C[O]‘ N/’s.vAMERICAN_ExRREss BANKLTD - ,
ITA . e T = T
: - : BA d
3 | 625 /MUM/2010 2004-05 | [D] AMERICAN EXPREGS BANK LTD |
B ITA ,, T~
41 8221 /MUM/2010 2007-08 | [A].REFINIT;V LTD N
, CITA ] hna N 1
5 | 7766/Mumy2012 | 2008-09 |[A] REFIN“ITIV‘ EDA |
: ITA ain RE *
6 | 1g00/MUM/2014 | 2009-10 | [A] REFINITIV LTD. ;-
ITA »
7 | 1004/Mumy2015 | 2020-11 |[A] REFINITIV LTD. .
- ITA . ;
8 | 3247/MUM/2017 2012'-13 [A] REFINITIV LTD. ‘
ITA . . :
9 | 4goa/mum/2017 2003-04 | [D] -ANERICAN EXPRESS BANK LIMITED ‘ O\ c\E
' ITA o g | [A] STANDARD CHARTERED HOLIDNGS INC( SUCCESSOER OF .
101 so66/MuM/2017 | 200304 AMERICAN EXPRESS_BA\IK LD %@Pﬁm
, ITA o , .
: ,11, - 188/MUM/2011 -‘20;013-94 [D] C;TIBANK N.A , -
: ITA . P, N ’
112 | s701/Mumyz010 | 200304 |TATCITIBANKNA | -
ITA ‘ o ‘ _ I ‘
| 13 | 2003/Mumy2012 | 2006-07 |[D] DEUTSCH‘EJEQUITILS INIDA P.LTD
ITA N _ ; |
14| 296/MUM/2012 2006-07 [A] DEOTsCHE EQUI‘T‘I)ES’!INIDA P. LTD !
ITA FUGEESCNN I A
15| 4o48/mum/2012 | 2007-08 _[A] D}EUTSCHE EQUITIES INDIA P.LTD ‘o |
16 ITA 2011-12 | [A] GE VERNOVA INTERNATIONAL LLC (ERSHTWHILE KNOWN !
1664/MUM/2016 | ° " |ASGENERAL ELECTRIC INTERNATIONAL INC  ~
17 - TTA 2014-15 | [A] GE VERNOVA INTERNATIONAL LLC (ERSTWHILE KNOWN AS
_ 7188/MUM/2018 GENERAL ELECTRIC INTERNATIONAL INC. ,
181 ITA 201516 | [A] GE VERNOVA INTERNATIONAL LLC(ERSTWHILE KNONW AS
, 7949/MUM/2019 | © GENERAL ELECTRIC INTERNATIONAL INC.
| ITA o '
19| 395/MUM/2022 2018—_;9 [A] V_RGA LIFE RI;INSUR/J NCE COMPANY OF CANADA ((ROCA))
’ ITA - ' L -
| 20 | Ha06/MUM /2022 2019\ 20 |[A] RGA LIFE REINSURA NCE COMPANY OF CANADA. -
ol CITA N » B
i - ‘ 3l C
21| 3340/MUM/2023 2020-21 V[A] RGA LIFE :REINSURANCE COMPANY OF CANANDA |
ITA . ] — S P
122 {. 3082/MUM/2026 | 20,22'23 [Al RCA LIFE REINSUR/jNCE COMPANY OE CANADA (Ev FILE)

e

e

¢ ‘\J‘



s

7-‘-S’EPT’EM~BER-2026 (Mo.NDAv), ~

CAUSE LIST OF I BENCH FOR o

BEFORE HON'BLE PAWA

N SINGH JUDICIAL MEMBER

AND HON'BLE GIRISH AGRAWAL ACCOUNTANT MEMBER

IN COURff!rgROOM 11

AT 10

30 AM

(

Srl | Appeal Number A$Z?rt' ‘ Assessee Name _ Remarks
73 ITA 2'0.21_22 [A] GENERAL ELECT RIC INTERNATIONAL INC (NOW KNOWN A | |
4618/MUM/2023 ; GE INTERNATIONAL VERNOVA LLC (E~FILED) f
X ITA | » |
s - ¢
24 | 550/MUM/2023 2018-19 [A] PARAMOUNT PICT URES INTERNATIONAL LIMITED | 7 1 v
. ITA o . e 5 -
25| 4537/MUM/2023 AY 2021-22| [A] BASF}SE (E'FIFED), | - .
ITA : ; iy C
26 3677/MUM/2026 | 2023-24 | [A] ACT I;SOLENERGI LIMITED (E-FILE)
i} ITA o4 . — « X Co
27 3686/MUM/2026 2023,-2-4 [A] AION INVESTMENTS PRIVATE IV LIMITED (E _FILE)‘ o Iy
- 1 S B
i N
? Assis@;’:egistrar
: OL  04-Sep-2026|
4 |
) | i
.
W
1. ' ‘r
2
. ~l. ( | ;
. i
] I
. ; ‘

v




. -,.:)'; .

INCOME TAX APPELLATE T%RIBUNAL MUMBAI BENCHES

5

CAUSE LIST OF 1 BENCH FOR b’&SEPTEMBER—ZOZG (TUESDAY)

BEFORE HON'BLE PAWAN ’SINGH JUDICIAL MEMBER
AND HON' BLE GIRISH AGRA NAL, ACCOUNTANT MEMBER

» , _AT 10( 30 AM ‘ j ;
Srl | Appeal Number Aizl;:' - Assessee Name ' Remarks l: '
T ITA o T 1
1| y432/mUMy2022 | 201920 | AT GCP-OYO T LIMITED ((ROCA)) o ,.
2 ITA | 2019-20 |[A] GCP-OYO LIMITED, S ¢
2456/MUM/2022
3 TA 5002001 A FIRST SENTIER I%STORS ICVC-S1 GLOBAL EMERGING |
850/MUM/2023 “U. IMARKETS LEADERS FUND >
.| TTA 5021-75 | [A] FIRST SENTIER INVESTORS ICVC-SI GLOBAL EMERGING ‘
4505/MUM/2023 MARKETS LEADERS FUND_ -
: ITA 3022-73 | [A] FIRST SENTIER INVESTORS ICVC-ST GLOBAL EMERGING
2 | 2076/MUM/2025 | ““““"*> |MARKETS LEADERS FUND-
s ITA 2022-2023 | [A] DSV AIR AND SEA HOLDINGS INC (AS A SUCCESSOR TO
1976/MUM/2025 AGILITY HOLDINGS ING) (E-FILE) :
A -
7 | 5705/Mum/2026 | 201617 | [D] BANK OF NOVA s_c OTIA :

Assistant Re

-glstrar E

p-2026)

L



%

|
T

' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 09ISEPTEMBER-2026 (WEDNESDAY)
BEFORE HON'BLE PAWAN 'SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER
IN COURTROOM 11

TN
T

| AT 10,30 AM , o N
T . '
Assmt. | Assessee Name : Rem‘larks

Sk Year

Appeal Number

ITA

2078/MUM/2017 201,2_13‘ [A] FUNDTECH-INDIAHP. LTD

ITA

| 6528/MUM/2025 20‘17-18- [A] SAM‘EEUDDINNMQﬁAMMED GAUSE

ITA

s860/MUM/2025 | 202021 | [A] HARDEEP BHATT |

ITA
1845/MUM/2026

2017-18 | [A] SACHIN PRABHAKALR SURVE (E-FILE)

ITA

o ’
3189/MUM/2026 2015-16 | [A] JITENDRA LAXMANDAS VPURSWANI (E-FILE)

ITA
3569/MUM/2026

AY 2022-23| [A] GENERAL REINSUR;ANCE AG (E-FILE)

; : \ Assistal tRegiistrér '
. | o . OC 04-Sep-2026

i)

—



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES : o 2

- CAUSE LIST OF I BENCH FOR 161“SEPTEMBER-2025 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAtWAL ACCOUNTANT MEMBER

. ‘\i

IN COUR'IF ROOM 11

, ATV1030AM S v -
- ol ) N
Sri | Appeal Number Avszr:rt. S Assessee Name R Remarks | -
T ITA BN | | |
1 016 MUM/2022 2012-13 [D] M/S. EXXON MOBQ_E COMPANY INDIA PVT LTD (RM)
2 CO 237/MUM/2026) 2012-13. | [A] EXXONMOBIL CO_MFA’NY INDIA PRIVATE LIM;I_TED A
s “TTA v . ' R . ,. -
3 | 2946/MUM/2022 2910-20}11 ~[A]‘GLO.BAL HOSPITAIf[TY LICENSINGVSARL (ROCA)
ITA ’ STTABTTY LT -
4 | 2947/MUM/2022 2013-2014 | [A] GLOBAL HOSPITA}EITY LICENSING SARL
ITA » ' [ T o
5 2948/MUM/2022 2014-2015 | [A] GLOBAL HQSPITAI;[W,LICENSING SARL e
ITA i . :
6 | »9a0/MUM/2022 2016-2017 | [A] GLOBAL HOSPITALITY LICENSING SARL
ITA - : 3
}7 7894/MUM/2025 202;-24 .[A] AZENTIO SQFTWARE PRIVATE LIMITED (E FILE?
ITA o o
‘8 3742/MUM/2025 2019f20, [A] ORACLE FINANCIAL SERVICES SQFTWARE LIIV\‘/IITED“ .
9 ITA 2023-24 | IA] SHELL INFORMATI(PN’TECHNOLOGY INTERNATIONAL BV (E- _
1990/MUM/2026 | “7“°°°" [FiLE) 1 L o ’ ]
1 |
o - Assist 'tR?gistrar
o | VS 04-Sep-2026)
" ~ ’ -) . ‘
Bl 3
RIE
Rt o v .
h:
e .

ey

"

Y



INCOME TAX APPELLATE TR

IBUNAL, MUMBAIL BENCHES

o

-

CAUSE LIST OF J BENCH FOR

' BEFORE HON'BLE SANDEEP |
AND HON'BLE ARUN KHOD]

i

IN COURT ROOM 7

07-SEPTEMBER-2026 (MONDAY)

GOSAIN, JUDICIAL MEMBER
PLA, ACCOUNTANT MEMBER

. |
K | ]
[ | AT 10/304M, v |
eal | Assmt. ' : 8
» _,S'v"_f AppeaIvN‘umber Year | ,‘ _ Assesses Mame ,
e ITA 202223 | [A] MILLWARD BROWN MARKET RESEARCH SERVICES INDIA
'] 8405/MUM/2025 PRIVATE LIMITED (E-FILE(SG))
15 ITA _ R - o .
2 199/MUM/2014 »2008 09 ‘[A]yNIL“IVEI’\’”I‘.NDUSTPIES P LTD S .
|7 A . I ‘ i
30 Lszymumszote | 201112 [D]‘QNILIEVERINDUSTREEQ PLTD
N A . ,
| 4 1555/MUM/2016_ 2011-12 | [A] UNILVER INDUSTIRES P.LTD 3
5 |ITA 56/MUM/2018 2013-14 |[A] UNILEVER INDUSTRIES P. LTD
. ImA . L v
6 | 6g70/MUM/2014 | 200708 |[A] ABACUS DISTRIBUTION SYSTEMS (1) PLTD |
ITA i R P
7| 1577/MUM/2015 29;0__11 [D] §TAR INDIA PVT. LID. Olg
| 8 | CO 63/MUM/2015] 2010-11 [A] STAR INDIA PLTD per‘w
f ITA PR |
- 9 1828/MUM/2015 2010-11 | [A] STAR INDIA PLTD -
Lo o ITA i ™. R
119 1703/mumy2015 | 200910 J[AIMARICOLID )
: ITA i a1 manTee )
1| 1870/Mum/2015 | 200910 | IPTMARICOLTD -
12 ITA 2015-16 | [A] NIVEA INDIA PVT ﬂo ((ROCAY) D .
7174/MUM/2019 4 R .
4 ITA F (P
|13 1150/MUM/2021 2016-17 ,[A-] ’.NI\V/EA_I‘ND‘IA P LTDL {(ROCA))
; ) ITA v o S \ -
14| y393/mMum2021 | 2007 98 [A] NIVEA INQIARLT[?. ((ROCA))
ITA i - S TVATE | TMTTER (1 RECATY -
15| 404a/MUM/2023 | 2009-10 [A] NIVEA INDIA PRIVATE LIMITED ((ROCA)) | ‘.
ITA . I '
16 | 4045/MUM/2023 20;4 15 [A] NIVEA INDIA PRIVATE LIMITED (E-FILED(ROCA))
! ITA _ . Lo -
17 | 4046/MUM/2023 | 20;3 14 ‘[A] NIVEA INDIA ERIVAT; LIMITED (E-FILED(ROCA))
- ITA- i - . ey ELETLERY ROCAT
181 4047/MUM/2023 2012 13 | [A] NIVEA INDIA PRI\{{}WI‘E LIMITED (E-FILED(ROCA)) |
TTA o . ) NI o~ o e g - SR
. - ATE ED (E-FILED(R :
19| a0ag/mumjz023 | 201112 | TATNIVER INDIA PRIVATE LIMITED (B-FREDROCA) |
~ - TITA S i T AT S
4 v - A IND D {(E-FILED(ROCA
20| 4050/MUM/2023 2008 09 |[A] NIVEA‘_I‘N_D‘IA PRIVATE LIMITED {E-FILED(RGCA))
' ITA . - , NI N T O
21| 4o40/MuM/2023 | 201011 [A] NIVEA INDIAPRIVAFE LIMITED {E-FILED(ROCA))
A oa ITA - . .
22 6939/MUM/2024 2021-22 | [A] NIVEA INDIA‘,I?RI‘VQ\"E“ L;MITED (E-FILING(ROCA))

R

L

s




CAUSE LIST OF 3 BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

 BEFORE HON'BLE SANDEEP' GOSAIN, JUDICIAL MEMBER

“AND HON'BLE ARUN KHODP

IN COUR]

A, ACCOUNTANT MEMBER
¢

. Appeal Number.

- Assmt.
.- Year

AT 10.3¢

|Assessee Name

Remaris

!
i

|2 es18/MuM/2024

ITA

202122

. ' )
[A] RAJ PETRO SPECIAVLIT_IE‘S PVT LTD

24

ITA -

4206/MUM/2024.

2020-21

[A] RESTAURANT BRANDS ASIA LIMITED ((ROCA))
. : ' . s

j2s

ITA

3423/MUM/2026

202223

[A] RESTAURANT BRANDS ASIA LIMITED (E-FILE) >

s

ITA

| 9099/MUM/2025

2022-23

| [A] VOLKSWAGEN AKTIENGESELLSCHAFT (E-FILE)

127

“TTA

547/MUM/2026

2022-23 | irrep

[A] ORIENT STAR TRANSPORT, INTERNATIONAL PRIVATE -

128:

ITA -

' 954/MUM/2026

oo 1 2022-23

|[A] MASHREQ BANK PSE (E-FILE)

|29

ITA

2022-23

[A] NIELSEN MEDIA INDIA PRIVATE LIMITED (E-FILE) 5

130

3825/MUM/2026

ITA

7570/MUM/2026

2016-17

[D] KOMAL SHYAMSUN:_DéR: MAKHIJA (E-FILE(SMC))

| 3L

ITA

7583/MUM/2026

- 2018-19

[A] MERIT HEALTHCARE

-
A

PVT LTD (E-FILE(SMG))

gistrar

Sap-2026 .




INCOME TAX APPELLATE TRIE

NAL, MUMBAI BENCHES

' CAUSE LIST OF J BENCH FOR 0§

BEFORE HON'BLE SANDE-EP
. AND HON'BLE ARUN KHODP

PTEMBER-2026 (TUESDAY)

'AIN‘ JUDICIAL MEMBER
&CCOUNTANT MEMBER

IN COURT R@QM 7 )
. 5
| — — ;
"Srl, Appeal Number 3221: Remarks
. ITA ' i ’ '
| 4780/MUM/2024 | 2020-21 [A] \”/OLKSW.AGIEN AKTIEN ESELLSCHAFT N
15 ITA 2021-27 | [A] VOLKSWAGEN FIDUCI ,Y SERVICES PVT LTD,, EARLIER
1 5] 6667/MUM/2024 , KNOWN AS VOLKSWAGENEINANCE PVT LTD.
3| 7538/MUM/2025 2022-23 | [A] VOLKSWAGEN FIDUCIARY SER\(I‘CES PVT LTD |
4 IT(TPA | 5071.2022 | [A] UNBXD SOFTWARE PRIVATE LIMITED (E-FILE)
.| 6244/MUM/2024 “ [ s
| ITA ‘ . o ,
5 | 6776/MUM/2024 2021-22 | [A] BECKMAN COULT ;A PRIVATE LIMITED (E-FILING)
N ITA ] . BT R e
6 | g677/Mumy2025 | 201112 [D} RED HAT INDIA P E LIMITED (E FILE) , . L
5 ITA 20'12_13 [A] POLYCOM TECHNOLQGY. (R&D) CENTER PRIVATE LIMITED | !
| 2183/MUM/2026 | T 7 [(E-FILE) » o
8 CITA 2014-15 | [A] POLYCOM TECHNOLOGY. (R&D) CENTER PRIVATE LIMITED
1 ° 1 2184/MUM/2026 > (E-FILE) ‘ : , ‘ ‘
o ITA s 1g
9 2400/MUM/2026 2018 19 | [A] VOLKSWAGEN AmEN, LSELLoCHAF"I (E-FILE)
aal ITA i " 5 FLLE(SM i
. 101 2472/MUM/2026 2019-20 | [A] SUNNYTAHALRAM? HALANI (E-FILE(S! zc:)) | r
1 ITA o1 ~ , U JAIN (E-EILE(SMEY
11 7604/MUM/2026 2014 15, [A] KIRTIKUMAR BHERY fEJAIN (E-FILE(SMT)) N

nt Registraf

4-Sep-2026]

\"\

SR

Ry

T



" CAUSE LIST OF 3 BENCH FOR 09+
'BEFORE HON'BLE SANDEEP
‘AND HON'BLE ARUN KHOD“ L
IN COUR‘
‘ ‘ _-AT 10 )
| sl 'rAppea‘I Number A;:'::‘ - s¢ | Remalks
e 7983/[\}&/2019 201516 | [A] ‘I‘VIAVHINDRA &F‘I"V.IAHI\JI;EQA.LTD (ROCR))
2| 4 /MIJQ 2022 | 201718 [A] MAHINDRA &"MA@)I_N;D;;RA LTD ((ROCA))
3 2488/&3?4/2022 201819 |[A] MAHINDRA&MAHI@NRA LIMITED ((ROCA)) > A
4', 6626/&6?4/2024 2021-22 | [A] MAHINDRA&MAH% LIMITED ((ROCA)) /
|'s 2600 /n}uTJ?d /2625  202223 [A] NORD SCHRQﬁ INDIA PVT LTD |
6| 6777/mun/2026 [ 201516 1] CHANDUKUTTY VA!\ j"g;"NKADYAKAL (E-FILE(SMC))
7 "7606/;'6’;4/2026 2010-11 | [A] MRUDULA BA.LRAI\%I{SJéIiVJHAV (E-FILE(SMC) |
18 _3065/%/:4/202.6'. 2019-20 | [P] DITYA JAIPRAKA%;AGARWAL (E-FILE(SMO) ] | .
’_'9 co 28_8/MUM/2026 ‘2_‘019—20 [A] ADITYA JAIPRAKA:S;H?AGARWAL ' R} I
o
.‘m. ” )
1 )
B
: )
g o . Ve




INCOME TAX APPELLATE TR

NAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 1

" BEFORE HON'BLE SANDEEP
AND HON'BLE ARUN KHOD

IN COUR

A

EPTEMBER-2026 (THURSDAY)

ROOM 7

AIN, JUDICIAL MEMBER
, ACCOUNTANT MEMBER

s

_ AT 1i0 BGAM
S I_‘_ Appeal Number A$Z':rt' o :’Assessee Name ) Remarks
1A A L KSWAGEN i
1 7295/MUM/2018 2014-15 » [A] YOL.KSWAGEN AKTI;:NGESELI SCHAFT
A | ie. T |
2 7189/MUM/2019 2015 16 :[A] VOLKSWAGEN,AKTI NGESELLSCHAFT
1. O ITA v i ] » T g ;
13 771/MUM/2022 |° 2017 18 [A] VOLKSWAGEN AKTIENGESELLSCHAFT
4 ITA 2020-21 [A] BARMAG INDIA P E LIMITED (FORMERLY KNOWN |
, 3750/MUM/2024 " |[ASOERLIKON TEXTILE IA PRIVATE LIMITED
5 1 ITA ' 2021-22 [A] BERMAG INDIA PRIVATE LIMITED (FORMERLY KNOWN~
77| 5845/MUM/2024 ASOERLIKON TEXTILE ﬂNDIA PRIVATE LIMITED : ‘
e ITA o0 ‘ - f
| 6 1 a571/MUM/2024 2020-2021 [A} VALMET FLOW co L PRIVATE LIMITED (E- rzu (mm) )
[ ITA i il i
7 6576/MUM/2024 AY 202}1» 22 .[A} ‘PUINTOLA_ TOLLW RIVATE LIMITED (L. ?ILE) :
5 ITA N o ' ; : :
v 021= INTS LTE :
- 8 6654/MUM/2024- ~202_1 22 |[A] I’PG ASIAN PAINT§ PVT LTD. |
I g ITA o ) o C N T
:9 | 2081/MUM/2026 2022 23 [A] PPG ASIAN PAINT PPIVAFE LIMITED (E-FILE) »
10 ITA 12022-23 [A] BARMAG INDIA PRIVATE LIMITED (FORMERLY KNOWN
1585/MUM/2026 , ASOERLIKON TEXTILE INDIA PRIVATE LIMITED DI
| - ITA :
11 2132/MUM/2026 | 2022 v.23 ‘[A] MXTX MARKETS LLP | o
1 ITA 2017-18 1 [A] CHADA CRESENT&D OPERATIVE HOUSING SOCIETY LTD (-
1 77| 5951/MUM/2026 ST FILE(SMC)) ' '

' Assiste M?m;zmrrar

S G4-sep-zp28]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

' CAUSE LIST OF K BENCH Fi

BEFORE HON'BLE ANIKESI
AND HON'BLE RATNA D

= y e
’ c N
' T Assmt. ‘ | 7

Srl ;Appeal Number» ‘Year » | o ssessee Name Rg#parks

1 |1mA 907‘6/MUM/v2010> © 2006-07 | [A] LARSEN & TOUBRO ] ‘

2 .| ITA 8783/MUM/2011 | 2007058 | [A] LARSEN & TOUBRO'LTD | “

3 | ITA 609/MUM/2013 2008-09 |[A] LARSEN &TQUBRQ*L.." kS | } 7

4 | TTA 856/MUM/2014 | 2009-10 |[A] LARSEN &TOUBRO_ ‘ '

5 |ITA 1855/MUM/2016 | 2011-12 [A] LARSEN & TOUBRO ,

6 |ITA 2017/MUM/2016| 2011-12 | [D] LARSEN & TOUBRO old

7 | ITA 2112/MUM/2017 ‘ 201'2-13_ [A] LARSEN & TOUBRO %nmu

8 |ITA 1370/MUM/2018| 2013-14 |[A] LARSEN & TOUBRO T L |

9 |ITA 1498/MUM/2018 | 2013-14 [D] LARSEN & TOUBRO LD ’ N

10 |ITA 8787/MUM/2011| 2007-08 | [A] FORST&SULLIVAN (1 f ~ | 1 o

11 {ITA 4921/MUM/2013| 200809 0] BAJAJ AUTO LTD \ .

12 | ITA 4998/MUM/2013 | 2008-09 [A] BAJA) AUTO LTD - \ :

13 | ITA 2204/MUM/2015 | .2010-11 [Al LARSEN & TOUBRO INE OTECH 17D | ] . { :

14 | ITA 301/MUM/2019 | 201112 - [A] LARSEN & TOUBRO mf’”} ED ’ g [

15 | ITA 2244/MUM/2019 |  2012-13 |[A] LARSEN & TOUBRO IN?éTAECH LIMITED | 5

16 | ITA 903/MUM/2021 |  2016-17 | [A] M/S, CWT INDIA P LTD} ’

17 | A 615/MUM/2022 2017-18 | [A] M/S. CWT INDIA PVT-

18 | I7TA 6110/MUM/2024 | 2021-22 | [A] CWT INDIA PRIVATE |
| 19 |ITA 6708/MUM/2024| 2021-22 | [A] ATROLI ITP DEVELOP RIVAHE LIMITED ,

20 |ITA 3667/MUM/2025 | 2016-17 | [D] BASF INDIA LIMITED . !

21 | CO374/MUM/2025 | 2016-17 |[A] BASF INDIA LIMITED B B
22 | ITA 8787/MUM/2025 | 2022-2023 | [A] DSM NUTRITIONAL PRODUETS INDIA PRIVATE LIMITED (E- FILE) N
- 23 | TTA 3091/MUM/2026 | 2022-23 Z[A] LARSEN & TOUBRO LIMI (EFILE) ‘ 7‘." "

24 |ITA 3723/MUM/2026 | 2018-19 D] GRINDWELL NORTON ,u- HED (E-FILE) - l\ | .‘

' i T 1




INCQME TAX APPELLATE

TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FO

. BEFORE HON'BLE ANIKESH
AND HON'BLE RATNA DAS

BANERJEE JUDICIAL MEMBER
PTA, ACCOUNTANT MEMBER

<~

-
‘-_.’EPT MBER 2 26( L!ESDA )

Srl | Appeal Nui’nber Ai::rt N | o Rer*\‘ark;‘
1 | €O 114/MUM/2022 2012-13 |[A] M/S. JEFFERTES INDY : ’, |

2 | TTA 1668/MUM/2022 | 2012413 | [D] M/S. JEFFERIES INDIABPVTLTD l

3 | ITA 6501/MUM/2024 2021-22 | [A] FENGYUAN INDIA PRIVATE LIMITED (E-FILE) —— :

4 6937%5'3;\202‘4 2021-2022 | [A] GE POWER INDIA LIMITED (E-FILING) |

5 | A 2779/MUM/2025| 2013-14 | [A] DALBERG DEVELOPMENT ADVISORS PRIVATE LIMITED

6 | ITA 861/MUM/2026 | 2012-2013 | [A] ABBOTT HEALTHCA £ PRIVATE LIMITED (E-FILE)
7 | ITA 862/MUM/2026 | 2013-2014 | [A] ABBOTT HEALTHCAREPRIVATE LIMITED (E-FILE) R
8 | ITA 1131/MUM/2026 2012-13_ [D] ABBOTT HEALTHCA VATE LIMITED (E-FILE) 5‘ | ”
9 |ITA 1}132/’MUM/?_;-‘0‘26’ 1 2013-14 {[D] ‘ABBOTr HEALTHcAliE i VATE LIMITED (E—FILE’)- , q
10 |I7A 1782/MUM/2026| 2022-23 | [A] KALPATARU PROJECT NTERNATIONAL LIMITED \ b
11 | ITA 2435/MUM/2026 | 202223 | [D] KALPATARU PROJECTAINTERNATIONAL LIMITED(E-FILE) \ i
o iTA, g /Mum/?g,;g 202223 L[I’Hﬁfgrzgsgﬁg;m PHA_RWFEUTICAL PACKAGING MUMBAI PRIVATE \

13 | ITA 4995/MUM/2026 | 2017-2018 | [A] NAWAZ HUSAIN QURESHT((SMC)) L

bl
g
i

~.A N




IBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR Q9-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE ANIKESH |

_ N'BLE ANIK [ERJEE, JUDICIAL MEMBER o
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER | ool
N

Assmt,

Sr Year

Appeal Number

Remarks .

1 |ITA6405/MUM/2018| 2013-14 |[D] GRASIM INDUSTRIES

ITA 6406/MUM/2018 | 2014-15 *| [D] GRASIM INDUSTRIES

ITA 5547/MUM/2018 | 201415 | [A] GRASIM INDUSTRIES

ITA 5546/MUM/2018 | 2013-14 |[A] GRASIM INDUSTRIES

52 B B N L #S S S

ITA 668/MUM/2022 | 2017-18 |[A] DE LAGE LANDEN F

6 |ITA 5218/MUM/2025 | 2022-23 |[A] DLL GOBAL BUSINESS

7 |ITA 9060/MUM/2025 | 2022-23 | [A] EDWARDS LIFESCIEN (INDIA) PRiVATE LIMTIED

8 |ITA9103/MUM/2025| 2014-15 [[A] FMC INDIA PRIVATE LIMITED (E-FILE)

| 9 |ITA 7043/MUM/2025{  2013-14 | [A] FMC INDIA PRIVATE |

[ (SO S

|- 10 {17A 2084/MUM/2026'| 2022-2023 | [A] EXPERIAN SERVICES

| 11 |17 2384/MUM/2026 |. :2022-23 | [A] M/S LUBRIZOL INDIA'PR

[A].JWL COLD STORE PRI

| 12.|ITA 3018/MUM/2026 | - 2018-19

13 | ITA 3532/MUM/2026 | 2022-2023

Sl



UNAL, MUMBAT BENCHES

INCOME TAX APPELLATE Tt

e

EPTEMBER-2026 (THURSDAY)
S A

CAUSE LIST OF K BENCH FOR 1

BEFORE HON'BLE ANIKESH
AND HON'BLE RATNA DASG

ERJEE, JUDICIAL MEMBER
A, ACCOUNTANT MEMBER oy

IN.COURYXOOM 6

| 2.30PM 4

Srl| Appeal Number | éi:':rt' sessee Name ¥ Remarks | '
1 |I7A 1075/MUM/2015| 2010-11 |[A] J.P. MORGAN INDIA P, ‘
2 | ITA929/MUM/2016 | 2011-12 |[D] 3.P. MORGAN INDIA P
'3 |ITA 1115/MUM/2016 | 2011-12 | [A] J.P. MORGAN INDIA P!

4 | COS52/MUM/2016 | 2011-12 |[A]J.P. MORGAN INDIA P ‘o

5 |ITA 2104/MUM/2017| 2012-13 | [A] 3.P. MORGAN INDIA

6 |ITA 6200/MUM/2010| 2004-05 | [A] DSP MERRILL LYNCH

7 |ITA 6680/MUM/2010| 2005-06 | [A] DSP MERRILL LYNCH N

8 |ITA'6775/MUM/2010| 2004-05 |[D] DSP MERILL LYNCH LJi |

o |ITA 7486/MUM/2010| 2005-06 | [D] DSP MERILL LYNCH LT :

10° ‘1’TA7388/'MUM/2010'* 2006-07 - [ [A] DSP MERILL LYNCH L ) K !
11 | ITA ‘364:2/M‘U_M/2‘01“2J | 200708 | [A] DSP MERRIL LYNCH LT o . |
12 | ITA 3872/MUM/2012|  2007:08 | {D] DSP MERILL LYNCH LT
13 |1TA 6384/MUM/2013 | 2008-09 | [A] DSP MERILL LYNCH LT

14 | ITA 3046/MUM/2015| 2009-10 | [A] DSP MERILL LYNCH i ,-

15 | ITA 3984/MUM/2015| 200910 | [D] DSP MERILL LYNCH LT} r

16'|ITA 2091/MUM/2017 | 2010-11 | [D] DSP MERILL LYNCH.

17 | ITA 4188/MUM/2017 2010-11 [A] DSP MERRILL LYNCH

18 |ITA 42‘24/MUM/2017 2010-11 | [D] DSP MERRILL LYNCH

— ar1.5 | [A] FULFORD (INDIA) PR
19 | ITA 6671/MUM/2024 | 202122 |\§ra’ IMITED) (B-FILE)

‘LIMITED (FORMERLY KNOWN AS FULFORD

20 {ITA 6853/MUM/2024| 2021-22 ([A] ANHEUSER.BUSCH I NDIA LIMITED (E-FILING) s

21 [ITA 8084/MUM/2025 2022-23 | [A] COOPERATIEVE RAB U.A. (E-FILE)

| 22 |1TA 8152/MUM/2025 | 2013-2014 | [D] JYOTHY CONSUMER PRODUCTS MARKETING LIMITED (E-FILE) ™

| 23| co42/MUM/2026 | 2013-2014 | [A] IYOTHY CONSUMER PRODUCTS MARKETING LIMITED

24 ITTPIA - | 2022-2023 | [A] BURO HAPPOLD ENGINEERS INDIA PRIVATE LIMITED (E-FILE) S

; 631/MUM/2026
25 |ITA 9089/MUM/2025 | 2022-23 | [A] AEGIS CUSTOMER SUP}

T SERVICES PVT LTD.) }

ES LTD (E-FILE)

26 | ITA 864/MUM/2026 | 2022-23 |[A] ESSEL MINING & INDU!

27 |ITA 3320/MUM/2026 [ 2022-23 |[A] EPLVLIM'ITE‘D (E-FILE




BUNAL, MUMBAI BENCHES

CAUSE LIST OF SMQ BENCH FO

ERJEE, JUDICIAL MEMBER B

BEFORE HON'BLE ANIKESH \ IR
A, ACCOUNTANT MEMBER , R

AND HON'BLE RATNA DASG!

IN COURF.ROOM 6

A AT 2i30 PM
: | Assmt. - i 3 S R
Srl | Appeal Number Year | ‘ sessee Name SR T . Rema;rks
1 [ITA 2775/MUM/2026| 2009-10 |[A]RAJESH HARISHBHATISHAH HUF (E-FILE) ,
ITA 4503/MUM/2026; 2016-2017 | [A] ASHARF ALI ABDUL KADER MUSLIM VEETTIL (E~FIﬁE) _\"

|ITA 4706/MUM/2026] 2015-16 - | [A] VASANTBEN DHAN DONDA

a2l wlr

[TA 6147/MUM/2026| 2014-15 | [A] ANIL MADHAV PA

\ Assis‘%&tkegistran -
& 04-Sep-2026
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UNAL, MUMBAI BENCHES

¥

' CAUSE LIST OF SMC BENCH FOR

- BEFORE HON'BLE ANIKESH.
AND HON'BLE RATNA DAS

R-2026 (TUESDAY)

ERJEE, JUDICIAL MEMBER
A, ACCOUNTANT MEMBER

IN COURT ROOM 6 ) :
, oy
—— " AT PM
~ | Assmt. , ' S
SH | Appeal Number | . Year essee Name Remarks -
- . ear . . : ) L
1 [ITA 4619/MUM/2026] 2011-12 | [D] RUPAL DIPESH HE » ‘
' > | [A] EXCELSIOR THEATRE AND OFFICE PREMISES COOPERATIVE
2 {ITA 6452/MUM/2026| 2019-20 SOCIETY LIMITED. ‘ } N ;
T B " 1
3 |ITA 6758/MUM/2026] 2011-12 |[A] MANIBHADRA MET,
4 [ITA 8694/MUM/2025( 2011-12 |[A] JAYPRAKASH PANN GUPTA

Ass%:ﬁepistrar
¥ 04-Sep-2026]
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CAUSE LIST OF SMC BENCH FOR

EPTEMBER-2026.(WEDNESDAY)

Lo
IERJEE, JUDICIAL MEMBER

BEFORE HON'BLE ANIKESH | Mi
AND HON'BLE RATNA DASG! » ACCOUNTANT MEMBER
~ IN COURT/ROOM 6
. * \ y
AT 2.30 PM o ‘
Srl | Appeal Number A$:::,t' sessee Name : -Remarks
o 1| [A] PEOPLES EDUCATION BOCIETY EMPLOYEES COOPERATIVE CREDIT
1. |[TA 5796/MUM/2026| 201718 |colrmry i uner | | |
2 [ITA 5802/MUM/2026{ 2019-20- | [A] RAHUL NIRANJAN ANKLESARIA '
3 [ITA6693/MUM/2026 2017-18 | [A] GURUKRUPA DEVELOPERS (E-FILE)
4 |ITA7498/MUM/2026( 2015-16 | [A] NAYANA PURUSHOTTAM PATIL ‘
5 [ITA 3976/MUM/2026] 2016-2017 | [A] VIRAJ SHAM JADHAV:(EXFILE)
6 [ITA 4784/MUM/2026| 2019-20 |[A] BHARATI MANISH
7 [[TA 5795/MUM/2026( 2021-22 | [A] AARTI AGRIFEEDS
o .
S
o Assistaht Registrar|
> #04-Sep-2026
i
i
i
¢ "
T
e i
!
B f
.
e

U i



UNAL, MUMBAI BENCHES '

'CAUSE LIST OF SMC BENCH FOR

BEFORE HON'BLE ANIKESH B

AND HON'BLE RATNA DASGL

- IN COUR

. AT 2.30 PM
Sri | Appeal Number _Asse::,t" sessee Name \ »
1 [ITA 4_052/MUM/2023 2016-17 | [A] HARSHVARDHAN PIYYSH CHHEDA (RECALLED MATTER) 7
2 [rTA 9310/MUM/2025| 2011-12 [A] VISION ENGINEERS ILE) : !
3 [ITA 1686/MUM/2026 2012-13 | [A] KLEANZONE SYSTEM IDIA PRIVATE LIMITED (E-FILE)
4 rrA'4528/MuM/zozé 2017-18 IA] MYTHIC. DEKOR PRI MITED (E-FILE)

5 - [TTA 6776/MUM/2026] 2017-18 - '[A] RESHMA SAGAR KAN (E-FILE)

6 [ITA 7045/MUM/2026 2018-2019 [A] PRAMOD YASHWANT NDULKAR (E-FILE) r
7 (ITA 6195/MUM/2025 2019-20 [A] PUNEET SYNTEX PVT. TD: o

8 [ITA 4092/MUM/2026  2010-11 [A]'SAURABH PLASTO PF

(N

egistrar

el S



BEFORE HON'BLE JUSTICE (RE
AND SHRI PRABHASH SHA

BUNAL, MUMBAI BENCHES:

g

A ' : Y
'C'V BHADANG, PRESIDENT
AR, ACCOUNTANT MEMBER

PART HEARD M

;ERS /

srl

Assmt.

Year Assessee

AAp}pea}.I Nurﬁber

Bdiauvne ol ’IZ’D ’
S &

Bench ' | Remarks

A | 1057.| Mum

2018 2‘1132', [A] GRASIM INDUSTRIES

e ¢
»Ifo,loq‘/?—(oLL,

CTIA | 1563,

MM

2018 | 293 '|[D] GRASIM INDUSTRIES 1

Ve

. BEFORE SHRI AMIT SHI
AND SHRI GIRISH AGRA

A, JUDICIAL MEMBER.
ACCOUNTANT MEMBER °

PART HEARD M.
~ AT 2.30 PM

A

srl

. SR v Ass:ﬁt. i
‘ Appe_al Number Year As:sessee

3

’ Remarks

ITA | 3397 | MuM [ 2018 2%%7' [A] THE BOARD OF CONTRO

FOR CRICKET IN INDIA S

1A | 3398 | MUM | 2018 | 298 I[A] THE BOARD OF CONTRG)

FOR CRICKET IN INDIA"

A | 3399

MuM | 2018 | 2997 |[A] THE BOARD OF CONT

L

R CRICKET IN INDIA

2008- |

MUM | 2018

ITA | 3400

R CRICKET IN INDIA

09 . |[A] THE BOARD OF CONTRQ

BEFORE SHRI SANDEEP Gi
AND SHRI PRABHASH SHA

IN, JUDICIAL MEMBER _
R, ACCOUNTANT MEMBER N

'CLARIFICATIONF
AT 2.30 PB

ERS

Srl .

P Asémt;'- .
Appeal Numberv  lyear As}se..\vss‘eeﬂ

Bench Remarks

ITA | 215

2026

201%7' {[A] ZUBBIN KHMBATTA (E-FI

MUM

G | EFILE |

2017-
18

ITA | 216 | MUM |.2026

[D] ZUBBIN KHMBATTA (E-

G E-FILE |

egistrar
-Sep-2026

.//--

-~



INCOME TAX APPELLATE T RI UNAL, MUMBAI BENCHES

S  CAUSELISTOF
.0 THIRD MEMBER MATTERS,

 PART HEARD MATTERS, Ty
CONSOLIDATION PETITIONS, SR &
SPECIAL CONSTITUTION, = .=

“STAY APPI ICATIONS, _

D

ol I -
EARLY HEARING PETITIONS
AND PRQNjUNCEMENTS
 FOR OS-S_EPT_EMB TR‘-;_zozs (TUESDAY),
i: i ( ! .
BEFORE SHRI VIKRAM SINGHS/ADAV, ACCOUNTANT MEMBER i
AND SHRI SIDDHARTHA N UTIYAL, JUDICIAL MEMBER .
SN e PARlTHEARD MATTER AT 2.30 PM; -~ ©
Sri Appeal Number As::‘rt- Aésessé‘e Bench | Remarks
1| A | 2754 | MuM | 2024 | 2920 |ra] HARINAGAR SUGAR MI H
2 | mma | 6697 | MuM | 2024 | 2921 |[A] HARINAGAR SUGAR MILLS LIMITED H
- BEFORE SHRI SANDEEP GDSAIN, JUDICIAL MEMBER
AND SHRI BIJAYANANDA PR+SETH, ACCOUNTANT MEMBER :
, : 5
CLARIFICATION NlArrERs B
o . 5 __AT2.30PI ;
srl A’ppeéi Number e:z:‘t‘ Assessée Bench Rema:vr‘kfs
‘1 | 1A | 1403 | MM | 2026 23154' [A] RUNWAL DEVELOPERS LIMITED (E-FILE) ey " D E-FILE -
2| 1A | 1412 | MUM | 2026 | 223" |{A] RUNWAL DEVELOPERS LMITED (E-FILE) AT D E-FILE -
3 | A {193t [ MuM | 2026 | 2923 I[AT R MALL DEVELOPERS PRIVATE LIMITED (E-FILE) - ’ N D || EFILE-
4 | 1 {2087 { mum | 2026 | 291+ |[D] RUNWAL DEVELOPERS LIMITED (E-FILE) D fE-FILE_
5 | 1A | 2045 | MM | 2026 | 223" |[D] RUNWAL DEVELOPERS PRIVATE LIMITED (E-FILE) | D | E-FIE
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER 24
AND SHRI JAGADISH;" ACCOUNTANT MEMBER
PART HEARD MAT II:RS
» o AT 2.30 PM;
Srl Appeal Number Aizr:rt Assessee E Bench | Remarks
1 | co | 157 | mum | 2024 2‘;176' [A] SHRIVALLABH PITTIE INFRA?ROJECTS mw B |,
2 | co | 158 | MUM | 2024 201%7"[A] SHRIVALLABH PITTIE INFRAPROJECTS LTD ™ : ;'}, ' B
3 | co | 159 | MuM | 2024 22175 [A] SHRIVALLAABH PITTIE MERCANTILE LTD - B :
4 | co | 160 MUM | 2024 201137' [A] SHRIVALLAABH PITTIE MERGANTILELTD = 3 B
5 | co | 161 | MuM | 2024 | 2095 |[A] SHRI VALLABH PITTIE SQHAR RESEARCH AND TRAINING PVTLTD B
6 | ITA | 954 | MUM ) 2021 2(;132- Al SHRIVALLABH PITTIE INFRAPROJECTS g R B |
51 | 2018 |[A] SHRIVALLABH PITTIE SOHAR RESEARCH &TREININGPLTD (FoRMELY [ e
7| ITA | 955 | MUM | 2021 | "4 " |AaKASHGANGA INDUSTRIESP ) ‘ R S
8 | ITA | 956 | MUM {2021 | 291% ([A] sHRIvALLABH PITTIE INWRAPROJECTSP LTD. B |
9 | 1A | 957 | MuM | 2021 2%7‘, [A] SHRIVALLABH PITTIE TEXTILES JHALAWAR P LTD. N B ‘
10 | 1mA | 961 | MuM | 2021 | 29 f[a) SHRIVALLABH PITTIE MEFCANTILEP LTD. B
o 1 orea | aso | mum | 2021 | 2912 |[a] sHRIVALLABH PITTIE MERCANTILE P, LTD. 1 B



S . i i OR-0g~:2

12 | A | 1469 | MUM | 2021 2%8' D] SHRIVALLABH PITTIE SOFAR RESEARCH AND TRAINING PVT. LTD . B

13 | ma | 1470 | mum | 2021 | 292 i) SHRIVALLAABH PITTIE M : B |
14 .ITAF 1,47._1> MuM | 2021 2%4' o] SHRIVALLAAEH.PITFIE%‘{I B
15 | 1A 1472 MUM2021 2%176' [D] SHRIVALLAABH PITTIE M i _ B
16 | T | 1473 | oM '2'05.41 2017- 1) SHRIVALLAABH PITTIE MER i r B
17 | ma | 1474 | mum 2021 | 2922 oy SHRIVALLABH PITTIE IN} 9 B
18 iTA 1475 MUM 2021 2‘;154’. foj SHRI-VALLABH PTTTIE m{ APROJECTS LTD B
19 | 1A | 1476 Mum | 2021 | 295" |[o] SHRIVALLABH PITTIE INFHAPROJECTS LTD B
20 | TTA | 1477 | MUM | 2021 2‘1137" [D] SHRIVALLABH PITTIE INFRAPROJECTS LT B
21 | mma | 1478 | MuM | 2021 20125" [D] SHRI VALLABH PITTIE SQHAR RESEARCH AND TRAINING PTLTD ¢ B
2 | m 147§ MUM 262; 2047 |1D] SHRIVALLABH PITTIE TEXTILES JHALAWAR PVT.TD, B

wr

N

I

o |

v

,: -As;imgistrér
o _ 0A-Spp-2026
A B4



“m

AN‘D SHRI VIKRAM SINGH

EFORE SHRI AMIT SH{

CLARIFICATION. MA?
srl _ Appeal Nunib'ér C:th Assessee " - Bench | Remarks |
1 | ma | 1207 | Mum | 2017 2011 |[A] HAREN VENTURES PTE I
2 | A | 1298 | MM | 2017 | 251" [ra] HAREN VENTURES PTE LD »./ 1o
3 | A | 1705 | Mum | 2018 | 2911 Jra] w/s.TULSIVAT TEK PRIVATE LIMITED } 1o
4 | A | 1926 | Mum | 2015 |- 29! I[A] SpEAK ASIA ONLINE PTELTD ¥ I ;
5| 1A | 3173 | ‘MuM | 2018 | 2951 JiA] TULSIVAT TEK PVT. LTD 1 .
- BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER _
AND SHRI RAKESH KUMAR LODHA, ACCOUNTANT MEMBER 4 _
PART HEARD. MATTERS - i "
: AT 2.30 PM - S
sri App'e‘,al;Num‘bgr As:::_t' ASséssee > Bench | Remarks
1| A | 882 | mumM [ 2023 | 204 A} TANO MAURITIUS INDIA f I
B GO _ f
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER ,
AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER "+
s "=~ PARTHEARD MATTERS AT 2.30 PM_ -
s Appeal Number 'A$:':-rt' Assessee Bench | Remarks
1| 1A | 241 | MuM | 2024 | 290% I1A] MADAN SHANTARAM KOLAMBEKAR E
2 | 1t | 242 [ Mum | 2024 | 2995 |[a] MADAN SHANTARAM KQUAR E
3 | 1A | 1586 [ MUM | 2025 | 2995 I[A] MADAN SHANTARAM KOLAMBEKAR DY E
PART HEARD MA%TERS »
, AT2.30PM|.
Nerrabar Assmt.| g B '
Sl Appeal Nymber Year' Assessee Bench | Remarks |.
1 | co | 145 |mum| 2024 2‘;165' [A] EVERGREEN FINANCIAL SERVI( E
i ‘ T 4nns | 2008 s pros ) ,
2 | 1A | 1621 | MuM | 2022 | 2998 |[D] MADAN 5. KOLAMBEKAR E
3 | A | 1622 | MuM | 2022 209" |tp1 mADAN SHANTARAM‘.'KOL.‘] v E
' : _ T 2006~
4 | ma |2774 | mum | 2022 | 20 E
I - . 2008-
5 ITA | 2775 | MUM | 2022 2009 E‘
6 | A | 2776 | MuM |-2022 | 200" E
: T 2007-
7 | A | 2777 | mum | 2022 | SO0 E
g | mA | 1391 | MUM | 2024 | 23" [[A]-M/S EVERGREEN FINANCIAL SERVICES E

e )

~



9 | m 13§2 MUM { 2024 2%132.' ‘{[A] KANAKIA SPACES PRIV)i\?IfE:-LIMITED E «
10 | mA 1393 | MUM | 2024 ?(1175" [A] KANAKIA SPACES Pm&‘//\ﬁs]:.‘IMITED‘ E
L 117] m | 1304 M,UM  20,24' 2014- [A] KANAKIA SPACES_ PRIVATE L;MITEb _ = E
| 12 | m 1395 | Mum | 2024 | 2938 Ira] KanakiA SPACES PRI%’E':LiMITED | o : E
‘13'7 A | 139 | Mum | 2024 | 2959 ra] Kaakza sPACES PRIVATE LIMITED | E
@] m 1397 | MUM | 2024 201165'- [A] KANAKIA SPACEé PR‘I'VA-:T;:;:' LIMITED E
i5 | m | 1308 | mum | 2024 o [A] KANAKIA SPACES Pglgo_‘géiuMlTED E
16 | I7TA | 1399 | MUM | 2024 '23%43- [A] KANAKIA SPACES PRIV e LIMITED E
17 | A | 1623 | MUM | 2024 2%5' |[D] EVERGREEN FINANCIA: ERVICES (E-FILING) E iE—FILING :
18 | | 1624 | MuM | 2024 2_01154' {[D] EVERGREEN FINANCIA ERVICES (E-FILING) E i' E-FILING
19 | m | 1631 MUM | 2024 200" |[D] KANAKTA SPACES REALTY'PVT. LTD. (E-FILING) E . | EFILING
20 | A | 1632 MUM 2024 | 291511} KanaKiA sPACES REAQ YAVT, LTD. (E-FI‘L_INFG) e | E-F;LING
21 | ma-| 1633 MUN:I 2024 2_%7' [D] KANAKIA SPACES REALT VT LTD. (E-FILING) ) E |} eFiing
22| TIA | 1634 | MUM | 2024 '2(1176»' [D] KANAKIA SPACES REAﬁiﬁw L7D. (EFILING) ,\ E ‘E-FILIN#__
23 | A | 1635 | MUM | 2004 | 2015 iy KANAKIA SPACES REALTY VT LTD, (EFILING) £ ||EFILING |
24 | 1A | 1636 MuM 2024 | 1% iy KANAKIA SPACES REALTY PV LTD. (E-FILING) E||eFiume
25 | ITA ?637 oM | 2024 “0% |[D1 kanakia spaces REA[:I}_EP:Y'I'. LTD. (E-FILING) E | E-FILING
26 | 1A | 1638 MUM 1 2024 zolgz- [D] KANAKIA SPACES REALﬂPVT LTD. (E-FILING) E || EFiing
27 | I 8579 MUM 2025 | 205" [[A] MADAN SHANTARAM KOJA e |l
28 | A {8580 MuM' 2025 | 996" {[A] MADAN SHANTARAM KO E |
20 | 1A | 8581 | Mum | 2025 | 2987 [[A] MADAN SHANTARAM KOLAMBEKAR E
30 | TTA | 8582 | MUM | 2025 z%gs- [A] MADAN SHANTARAM KOLAMBEKAR E
31 | 1A | 8583 | MUM | 2025 2009- {A] MADAN SHANTARAM kol E
32 | ma-| 1783 | MM | 2026 201132' [A] MEENAL'TMADING PRIVA] E ﬁ
33 | m 5008 | MUM | 2026 208 |o1 « sera sera MINIPLEX L MITED (E-FILE) E | Efie
34 | m 5015 | MUM | 2026 | 217 I[o] K sERA SERA MINIPLEX LIMITED (E-FILE) E E-File
35 | ITA | 5030 | MUM | 2026 2‘1176" [D] K SERA SERA MINIPLEX L ”;'VED (E-FILE) E E-File |
36| ITA | 5206 | MuM | 2026 | 2920" |[] k seRA sERA MINI_?LEX“L;(%TED (E-FILE) E E-File |

R



INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHE

- CAUSELIST OF
“THIRD MEMBER MATTERS,
“PART HEAfRD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS -
AND MISCELLANEOUS APPLICATIONS. - - ‘ |
t

" FOR 10-SEPTEMBER-2026 (THURSDAY)

' BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

B AT 2,30PM
" |Assmt. i

St ' Ap_péal Number Year |Assessee L B Bench | Remarks

] 5B ” ; NE ST g
L | TTA |3266 | MUM | 2018 | 2005 |[A] MAHESH TIKAMDAS THARANI - | 1

2 | 1A [ 3267 | mum | 2018 | 2907 |[A] MAHESH TIKAMDAS THARANI ' BEEE S B

N
E

~ 13"14 M e

L

. |




